
P.A.C. No. to' 

PUBLIC ACCOUNTS COMMI1~'EE 
(1973-74) 

(FIFfH LOK SABHA) 

HUNDRBD AND ELEVENTH REPORT 

[Action Taken by Government on the recommen-
dations of the PubUc ACCOUlltB Committee contaiaed 
in their 86th Report ~lfth Lok Sabha) on AucUt 
Report (CivU), 1970 aDd Reports of the Comptroller 
ana Auditor GeDeral for the years 1t'9-70 aDd 
1970-71, Ceatl'lll Gover.umeDt (ClvU) relatiDg to 
MiDlstry of EducadOD ad SocIal Welfare). 

LOK SAaHA SECRETARIAT 
NIW DELHI 

March, 1914}PhtI/pIua, 1895 (S) 
Priu : RI. 3.00 



LIST OJ' A1JTBORI.SED AGENTS !'OR THE SALB OJ' LOE 
SABBA SECRETARIAT PUBLICATIONS 

SI. Name of AaeDt . AFlcr 81. NlUDe of Ageot AIODC11 
~o. No. No. No. 

ANDHRA PRADBSH 12, Charles Lambert & Com- 30 
parR 101, Mahltml Gao-

l. Andlul Uoivenlty Gelleral I 4hI oa4. Oppoaite Clock 
~perltive StoHl LtcL, Tower, Fort, BomN),. 

talr (Villkhapataam> 
The Curreot: Book Houae. 13· 60 

2. G.R. LIUhma:othy Cheny ~" Marutl Lane, Raahuoltb 
ad Son., oral M..,;. Dadajl Street. BombaY-I. 
chants ad N~ntl. 
Newpct, ChIll rI, 14. DeCClll Boot Stall, Fer- 6' Cbittoor Dlatrlct. r:,0o CoUeae, ROI4, 

01-4· 

ASSAM I,. Mf.. U.ha Boot Depot 
,I,/A. Chirl Bazar, KhID 

1. Western Boot Depot. PID 1 Houae. GirillUm Rosel, .quae, GIUhatI. Bombly-a. B. J 

81HAR MYSORB .. : Amar Kltab GbIr, POit 37 16 • Mf .. Peoples Book Houae, 16 
Boll: 7!i Dilloooll Road •. ~. J.nmobao Place, 
Jamah put. : lore-I • . 

GUJRAT RAJASTHAN 
$. VQa7 Store .. Station Ro.t, ,., 

11· Informatloo CcDtre, AnlQd. . Govcmment of Rlj.thaD, 

6. Tbe New Order Boot Com- 63 
Tripoli, Jalpur CItY. 

pall)" Bllle Bridp. Abm6-
dabad-6. . UTTAR PRADBSH 

HARYANA 18. S,,_tit loduatrlal Worb, 
~. Holl Street. Meeru. 

7. MI.. Prlbhu Book Service, 14 't)'. : 

Nil Sllbalmandl, Ourpon, 19. Law 800k . CompIDJ'. .. CHarYaoa'\, - Sardar Paftl Mar .. AlIabi-
\<~.; 

bid-I. 
MADHYA PRADBSH '-•• Modero Book HoDIC, SlaIv '·13 .' 

VU. Place, lodore CItY-' WBST BENGAL 

MAHARASHTRA aG. arIQtbaloka. i'l, AmblCl 10 
Mooltherjee *, Belp.. 

9· MIa. Suoderd. Olachand 6 ria. 24 P.po" 
601. Giraaum Road, Near W. Newman &. Compa), Princess Street. Bomba:r-a. 21. 

Ltcl.,3, Old Court Houte 
lOt The Interoltiooll Book sa Street. Calcuttl. 

HOUle (PrIvate) Umlted. 
zi. FIr.: K.L. MukhopadhylY 9 Alb LIDe. Mahatma b 

<imdbl R0a4. Bombay",. 6 lAo Banchbaram Akrur 
Lane, CalCUtta-IZ. 

n. Tne International HooI 26 : MI •• Mu.kherJi Book HOUle, Semcc. Deccao Oymkba .. a3· . 
Pooo"4. I-B.Dllff Lane, Calcuna-6, " -



EJllte 

~ ~11i) 

23 
28 

~ w-.a __ .....,. .. J ............ _. ~_~~ __ _ 

co EtIGEi,' ~... 1u £m~\4 uHED ~ D E1EI/:;t\:lr! fL.'!P (\a T 

OF PUBL -i:C ""CGQTJN :.:8 ~'Otl.:.."GT fE'-::;; (li' J.,tt' 'i?rl LOK S..:.BH./i) 

r R3.sB!l 1'.81) '.:J :J:,1l',· t . ..8 Ed, m.. ~ 9 ft 4 Q ~ 0/:' .1. ~ 

lJ.ll....e 
28 
i 
21 
17-18 

13 

36-37 

M .3. uI.4ndarsan 
P at;'.?", .... " .. 

r: er:'n 9L t 
The onl;, ::n 
sd~ool.s (~".L5 

Cl('lJ: 
S8con~a .. '"Y) _ be t 
a 1 ;:'Q 1.") C0 :.2.cp: ~!J .. 

.'~c,~4 

v. < s· ~:.l11 c: :.1 r 0 S a'1 
PClr,e 82 
Pel'tir "'.n t 
'l'nr; 0 ::Jler Chap-
tors ,"l';: '3 it. 
d iff ·'.re::} t s tCig os 
c {' f. ':'~''.:).·e tiGn 

S.No.13(Pard . ,,.-:~,,No~8 :Para 1093 

'1 .14/l, of J.4.ppondix 01.' .ApI-'cr~dL"C 

III 
rcspon~Dilty

 !'ospons.i.btlity 



CONTBNTS 

CoMPOSITION OP THB Pua~IC ACCOUNTS COMMITTEE (1973-74) 

INTRODUCTION 

CliAPTBR I. 

CHAPTER II 

CHAPTBR III 

Report 

Recol1lm~~dations/Observations that hive been accepted 
by Government . 

Recommendations/Observations which the Committee 
d.o not like to pursue in the light of the replies recei-
ved from Government 

CHAPTER IV . Recommendations/Observations replies to Which have 
not been accepted. by the Committee and. which re-

fAG. 

(iii) 
(V) 

I 

18 

73 

quire reiteration 76 

CHAPTER V 

APPBNDIX 

3559 LS-l 

Recommendations/Observations in respect of which 
Government have given interim replies . 

~ Summary of Main Conclusions/Recommendationa 



PUBLIC ACCOUNTS COMMIT'J.'.a:E 
(1973-74) 

CHAIRMAN 

Shr! Jyotirmoy Bosu 

MEMBERS 

2. Shri Virendra Agarwala 
3. Shri S. C. Besra 
4. Shri M. Deiveekan 
5. Shri C. D. Gautam 

·6. Shri Pampan Gowda 
7. Shri Y. S. Mahajan 
8. Shri Bibhuti Mishra 
9. Shri H. N. Mukerjee 

10, Shri Paripoornanand Painuli 
11. Shri Narain Chand Parashar 
12. Shri H. M. Patel 
13. Shri P. Antony Reddi 
14. Shri Biswanarayan Shastri 
15. Shri Sunder Lal 
16. Shri M. Anandam 
1'7. Shri Golap Barbora 
18. Shri Bipinpal Das 
19. Shri Nawal Kishore 
20. Shri P. S. Patil 
21. Shri Sasankasekhar Sanyal 
22. Shri Sawaisingh Sisodia 

SECRETABIAT 

Shri M. S. Sundarsan-Deputy Secretary. 
Shri T. R. Krishnamachari-Under Secret4ry. 

~----------------------------------------------"E1ecte.I on 19-11-73 Vide Shri D. S. A£zalpwbr died 

(m) 



INTRODUCTION 

I, the Chairman c;>f the Public Accounts Committee as authorised 
by the COmmittee, do present on theit' behalf this Hundred and 
Eleventh Report on action taken by Government on the recommen· 
dations of the Public Accounts Committee contained in their 
Eighty-Sixth Report (Fifth Lok Sabha) relating to Ministry of 
Education and Social Welfare. 

2. On tkle 26th May, 1973 an 'A!!tion Taken' Sub-Committee was 
appointed to scrutinise the replies from Government in pursuance of 
the recommendations made by the Committee in their earlier Re~ 
ports. The Sub-Committee was constituted with the following Mem· 
bers: 

Shri H. N. Mukerjee-Convener 
2. Shri Sunder Lal 
3. Shri Biswanarayan Shastri 
4. Shri M. Anandam 
5. Shri Nawal Kishore 
6. Shri H. M. Patel 

3. The ActiQIl Taken Sub--Conunittee of the Public Accounts Com-
mittee (1973-74) considered and adopted this Report at their sitting 
held on 1st March, 1974. The Report was finally adopted by the 
Public Accounts Committee on the 25th March, 1974. 

4. For facility of refernce the main conclusions/recommendations 
of the Committee had been printed in thick type in the body of 
the Report. A statement showing the 'SUJD.IIl8l"Y of the main recom-
mendations/observations of the Committee is appended to the Re-
port (Appendix). 

5. The Committee placed on record their appreciation of the 
assistance rendered to them in this matter by the Comptroller and 
Auditor General of India. 

NEW DELHI; 
March 26, 1974. 
ChaitrCZl 5, 1896 (Saka). 

v 

JYOTIRMOY BOSU, 
Chainnan, 

Public Accounts Committee. 



CHAPTER I 

REPORT 

1.1. This Report deals with action taken by Government on the 
recommendations contained in Eighty-Sixth Report of the Public 
Accounts Committee (Fifth Lok Sabha) Ql1 Audit Report (Civil), 1970 
and Reports of the Comptroller and Auditor General for the years 
1969-70 and 1970-71-Central Government (Civil) relating to Minis-
try of Education and Sodal Welfare. 

1.2. Replies to all the recommendations contained in the Report 
have been received from Government. 

1.3. The Action Taken Notes on the recommendationsjobsen'ations 
of the Committee contained in the Report have been categorised un-
der the following heads:-

(i) R'ecommendatio71 [observations that have been accepted by 
Government. 

S. Nos. 1-8, 13-19, 21-28, 31-33, 35. 

(ii) Recommendationslobservations which the Committee do 
not like to pursue in the light of replies received from Gov
ernment. 

S. No. 20. 

(iii) Recommendations/observations replies to which hat)e not 
been accepted by the Committee and which require reite
ration. 

S. Nos. 9-10, 12. 

(iv) Recommendations I observations in respect of which Gov
ernment have given interim replies. 

S. Nos. 11, 29-30, 34, 36-37. 

1.4. The Committee hope that the final replies in regard to those 
recommendations to which only interim replies have been furni!<hed 
will be IUbm1«ec1 to them ezpedltlouly after pt., tIaem vetted by 
Audit. 

1.5. The Committee will now deal with the action taken b~r Gov-
-ernment on some of the recommendations. 

Delay in printing of Volume II oj Gazetteer of India 
(Paragraph. 1.88-S No.3). 
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1.6. In paragraphs 1.1 to 1.96, the Committee had dealt with in~ 
ordinate delay in the implementation of the scheme for preparation 
and publication of Gazetteers of India and District Gazetteers for-
mdated in November, 1955. The Committee made the following ob-
servations in paragraph 1.88 regarding delay in printing of Volume 
II of the Gazetteers of India:-

"Volume I of the Gazetteer of India was published in 1965. The 
press copy of the Volume II of the Gazetteer of India was 
made ready and sent to the press only in February, 1969. 
The manuscript sent to the press was returned after about 
H years in August, 1970, as the Nasik Press could nQt 
undertake this work. The job was, thereafter, allotted to 
a private press. The reasons adducect for the delay in the 
printing of Volume II at the Nasik Press namely shortage 
of special type of paper and the non· availability of certain 
diacritical marks are not at all convincing to the Com-
mittee.From the Correspondence exchanged between 
the Central Gazetteers Unit and the Publication's Division 
the need for sending it to a press where special diacritical 
marks were available was pointed out by the Central 
Gazetteers Unit. The letter issued in April, 1970 by 
the Publications Division indicates that the special diacri-
tical marks' were not available either in Government Press 
at Nasik or at Faridabad. It would thus appear that the 
work relating to printing of Volume II was accepted by 
the Publications Division without making sure that ne-
cessary arrangements were available at the press." 

1.7. In a note dated 5th December, 1973, the Ministry of Educa-
tion and Social Welfare have stated as follows:-

"The printing of this volume was subsequently allotted to a 
private press after getting the necessary cleM'ance from 
the Chief Controller of Printing and Stationery. This 
volume has since been published." 

. 1.S. The C;omlt)i*te,e h~. fo,und. tbat. t~e.~~k r~at\\1& 'I)~r\n#n~ 
of Volume lI'of,~I06eme"'ottrldta WiS'*~t~pted""y tit .. ' '·Pu'bBc,-
tions Division without making sure that necessary arrangements. 
We1'e available ~t the Pre .. , "ith the result tbat the manuscript was 
returned hy the Press after 16 yeal'S. Tbe reply does not explain 
this avoidable delay. The Committee would. therefore, suggest that 
tbe delay should be gone into and responslbiHty fixed. 
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Need to investigate mto the working of the Central Gazetteers Unit 
(Paragr(l1l4 1.904r So No, '); 

1.9. In paragraph 1.94 of the Report, the Committee had suggested 
investigation into working of the Central Gazetteers Unit as follows: 

"From the foregoing it is clear that the scheme has not been 
implemented properly and with any regard to time and ex-
penditure. The Central Gazetteers Unit has woefully 
failed both in its work of fin~lising Centr~l VQlumcs Hnd 
in ooorEliM.ting~eWork· of' the Stat~' U'!1itS .. Th.~ unit, 
which is a temporary establishmel'lt set uJ? to lust for only 
five years, has pe!I~toated Itself tor Over 15 years now 
and will certainly continue to be in existence for another 
few years. The expenditure incured on this unit since 
its. inception is about Rs. 23 lakhs. The Committee desire 
that the working of this unit shoold be thoroughly 
.inv$t~ wUh, a;!Wer.fi,·t~;ind.ntlfyihg'ithe 'deficiencies 
and fixing responsibility." 

1.10. In a note dated 3th December, 1973, the Ministry of Educa-
tion and Social Welfare have stated as follows:-

"The matter·has been. thoroughly looked into .. The delay in 
the irnplementatioQ Qf the scheme rests on various factors 
such as inordinate tiroa taken by the contributors in sub-
mitting their drafts, deferment of the publication of the· 
gazetteers tQ incorpor,ate c@sus figures ol1961 which were 
available only in 1968-64, the inability of the Government 
press to print the volume (who returned the· manuscript 
after keeping it for over H years), deliiY in hnplementa-
tion . of the scheme by the State Governments, appoint-
ment of editors; their fteqtlent transfers, suspension of 

. ,i , 

'Scheme particularly in U.P. on~ grounds of e,conomy, delay 
in printing of drafts of the districts gaz~tteer~ in all State 
Government presses etc., which have been explained in de-
tan above." . . . . , 

1.11. After examining the implementation of' the scheme for the 
revision of the Gazetteers the Committee had come to the conclu-
sion that the Ceb.tnl Gaatteen UnY had WoefuUy faDed in dis-
charging its respeiDsihilities. They had desired tJlat the working of 
this Unit should be thoroughly investi,.ted widt a view to identify-
.. the cIeflae._ ... tbI:iIIc relJDozPility. Aitheqh the matter 
is stated to bay. been "theroulhly looked into", oertaia extenuat-
iag fadOl'S which had already heel! taken .. te of by the Committee, 
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Dave been only reiterated by the MlDktry. The IoUo., point. 
....... fnm th. ftriou Np1ieI fa:rDIshe4 1t7 th. Ifhdatry.: 

.. 

(i) As relards the non-synchronisation of publication of all the 
4 voi'Umes of the Gazetteer of India, it is stated that a list 
of contributors was finalised by the Advisory Board for the 
revision of gazetteers in September 1959 for Volume I, in 
April 1961 for Volume n, in June 1963 for Volume III and 
in January 1964 for Volume IV. As the Editor, Central 
Gazetteer Unit was Member Secretary of the Advisory 
.... It was ........ Ida l'8IIJ.IGDIItDIly to a'rrange the 
meetinl'S of the Board ad process proposals to place' be-
fore them. TIle rea.. for the ...... tIy ep-erious delay 
in finaliam, the list of contributors for each Volume has 
not been brought out. 

(ii) The work allotted to the various contributors do~!; not ap-
pear to have beeD followed up effectively and there were 
IDordiaate tIe1aYi Ia 0,,1n, tile wrlte.uPl from tllea. 
It is stated that Chapter Vlli of Volume n allotted to a 
seholar in 1961 had to be re-allotted to another historian in 
1_. Chapter n of Volume nl allotted to a scholar in 
1963 was declined by him in 1966 and Chapter IV of 
Volume In allotted to another scholar in 1963 was refused 
by him in lIlT. SimHarly, Chapter XVI" aUotter) to a 
scholar in 1"3 was refused by him in 1967. In all these 
to.sea the relevant chap ten were got completed through 
others only in the year IMZ. ThIs Is indeed a sorry story. 
It seems also that the consent of the eont,ributon; was not 
properl,. obtalaed before allotting the relevant chapters to 
tludn. 

(iii) Althou,h it was sUII_ted to the State Governmellt!l in 
1964 that they should appoint two or more State Editors 
completely independ_t of each other to prepare the drafts 
of the district putteers, it doer not appear to have been 
follOlWed lIP efteetive1y durin, tbe past t years. It i'l only 
after the presentation of tbe Committee's Report that the 
matterw .. .,ain taken up ad the State Govemments 
have .... eed to .the proposal wbleh is presumed to expe-
dite the completion of the work. 

(Iv) The Committee 11M noted that in tile Union Trrritorie!ll 
the work of bringin, out the Gasetteers had not heen taken 
up at aU in DIOI't eaSes. It Is only DOW that the responsihl-

, lily" IillPleDleMllltrtlae Ie .... iii the tJaton t'eft'Horie5 
.... been taka .. er by the Central Gazetteers Unit from 
t .. Ministry ef Home Atrain. ,.. the Central Gazette .. 
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Unit is in existence for over 15 years nOw the work should 
have bl~en taken over long ago as they Wl're in a better 
po~ition to handle the job and had the overall responsi-
bility. 

LIZ. In view of the above, 'it is apparent that the functionin, of 
the Central Gazetteers Unit has been most nnsatisfaetory. The 
Committee strongly feel that an Independent investigation of the 
delays attributable to the Unit with a view to fixing responsibility 
Is ailled for. The reSult of such an investi,ation may be reported to 
the Committee. 
Payment of honorarium to ti,e EditOl', Ce1lt ral Gazetteers Unit 

(Pamgraph 1.95, S. No. 10). 

1.13. Commenting on the continued payment of monthly hono-
raria of Rs. 300 to the Editor, Central Gazetteers Unit sinCe Decem-
ber, 1969, the Committee had made the following observations in 
paragraph 1.95 of the Report:-

"The Committee note that the Central Gazetteer Unit was also 
entrusted with the compilation of the publication of 'Who's 
Who of Indian Martyrs'. The Editor, Central Gazetteers 
Unit as also some editors in the State Units Were paid 
a monthly honorarium of Rs. 300 each for the work done 
by them in connection with the preparation of 'Who's 
Who'. The Editor, Central Gazetteers Unit, has been 
getting this honorarium since December 1969 when the 
scheme for compilation of the publication was taken up. 
The Committee do not appreciate the idea of paying on a 
continuous basis a substantial amount in the form of 
honorarium. In the present case there does not seem to 
be any justification for payment of honoraria particularly 
in view of the fact that the main work of the Centr<ll 
Gazetteers Unit has been done very leisurely." 

1.14. In a note dated 5th December, 1973, the Ministry have 
stated as foIIows:-

"The project 'Who's Who' of Indian Martyrs' has been com-
pleted on August 31, 1973, when the third and last volume 
was published as per schedule. The honorarium to the 
Chief Editor has automatically been stopped from August 
31, 1973, In thiis copnection, it may be mentioned that the 
honorarium for Ihis additional work was fixed on the 
recommendation of the Advisory Committee presiderl 
over by the then Minister of Home Affairs and th2 Minister 
of Education and the Joint Secretary, Ministry of Home 
Affairs as members. This was done with the concurrence 
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of the Ministry of Finance. This wu clarified by the Joint 
Secretary at the meeting of the Public Accounts Com-
mittee. He stated t.hat 'Under th~ rules Whicb. are follow-
ed by us, we do consider payment of hGnor.1irium to a 
full tim,,: qfficer .when)l~ i~'J~~~~'C\4.w~, a. warkJ of 
~ou!' ira:~re. ~It· :lif.'~g~Qtla1ux,,~,.y.rhUl_,Ie'u"" . ~ '. ' .. _tIC" W!,rlt'\~ ~~~~ .hi~ .n~Wffia~)~~lt~1 ~i. ,jIe", lad 

" '~ t~ 'i)~ ~lt .. noP.IWlX,!tlq lignallu· ... is. ..... 
'Itioo .. ·Wt 'tf,h~~ i~ :wo~;i~ of .ait,R~~ ~'_IU:'1 it 

: .... iut·:aeerttttn- ~lftIort' thquEilitative te~.~'.lE81d 
which may be higher than that which we can expect in 
his normal duties, We do consider the question of payment 
of honorarium. This is the general policy. In this case 
also, these aspects were considered and a decision taken 
to consider the honorarium. He, however, mentioned in 
this caSe it is not attached to tbepost. It is a special item 
of work which was suddenly taken uP in order to bring 
out 'Who's Who' to commemorate the sacrifices made by 
martyrs, It has to be done within a $pecified period of 
time. It was also considered to be a very, responsible 
item of wOI1'k. Any omiSSion of facts wrongly given may 
have repercussiOl!ls .. our judgement may be wrong, but did 
take in to cOl;lsideration the variou's factors we did think 
that the editor at the top may take the respon$ibility that 
therets nothing wrong m a job 6f great responsibility'. 
The 'statement . explains the potrltion fully." 

1.15. While holding the payment of honorarium of Rs~ 300 /- per 
month to theEdit~, Cen.tral Gazetteer Unit for the work in connee-
don with tbe preparation of ''Who's Who ofr1lndian Martyrs" as 
up,justifted, the, Committee had 'pointed out tMt' the main work of 
Gaiet~er of India had been done leisurely. l1n reply Government 
have merely reiterated the positton alreadY'taken hote' of by the-
Committee vide' paragraphs 1.49 .and 1.50 of the 86th Report. '!'he 
honorarium was drawn by the Editor from December, 1969 to. 
August, 1973. The Committee would like Govermnent to examine 
how far"his main work suffered during this period On account of 
his preoccupation with I~'$ ~o of Indiiln Martyrs"' and take-
suitable aetioD~ This examinatiott' may also becav~red by the lnde-
padent in,uestieation suggeried in paragraph 1.12 of this Repqrt. 

Need to attract studeuts from a.ll parts of thec~ntry in th.e Na.tional 
Institute of PhySical Edu~ation a.naSports (PMagraph 1.143, S. 
No • .12). ' , I 

!.l6. In· paragraphs 1.97 to 1.146 the C~ittee had reviewed 
the overall I*'formance of the LalGshmibai College of Physical 
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Education, Gwalior. Pointing out the need to make special efforti 
to attract students from all parts of the country, the Committee 
made the following observations in paragraph 1.143:-

"The Lakshmibai National College of Physical Education was 
the first of its kind to be started in the country. It is 
entirely financed by the Central Govt. The Committee 
feels that because of its national character special eft'orts 
should have been made to attract students from all parts 
of the country. At present it appears that the students 
are largely from Madhya Pradesh State in which the 
College is located. This imbalance should be corrected. 
As response from other State Governments in sponsoring 
students is stated to be not encouraging, the Ministry of 
Education should take up the matter with the State Gov-
ernments and offer such reasonable incentives and facili-
ties as would induce students from other States to join 
this institutioft." 

1.17. In reply, the Ministry have stated in a note dated 22nd 
November, 1973, submitted to the Committee as follows:-

"In an effort to improve the intake of students ~t the College 
so as to eDNr.e maximum utiUsationof the facilities 
available, the Ministry of Education has been periodically 
bringing to the notice of the State Governments the 
facilities available at the College with the request that 
maximum number of students should be encouraged . to 
join the Co'llege and also offer incentives by way of 
scholarships to those seeking admission. A copy each of 
two such letters Nt'l. F. 19-6/62-PEU dated 19-7-1962 and 
F. 11-3/64-PEU dated 25-5-1964 is placed at Appendices 
I ,n. (Vide page ) . With a view to further improving 
the position with regard to intake of s.tudents at the Col-
lege, the Board of Governo1'8 of the Society for the Nation-
al Institutes of Physical Education and Sports has for-
warded pro,poeals including, inter-alia reductions in the 
tUition fee, granting additional scholarships and full scho-
larships to women candidates. These proposals are under 
consideration. As soon, as Govt's. decision on these pro· 
poeals i's finalised, the Ministry of Education and Social 
Welfare p!'o,pose to take up the matter again with the 
State Govts. 

With regard to the observation of the Public Accounts Com-
mittee that the students at the College at present are 
largely from Madhya Pradesh, attention is invited to the 
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Statem~nt placed at Appendix. III (Page ...... ) showing 
StatewlSe breaik-up of admissions at the College during 
1969-70 to 1973-74. From this statement it will be seen 
that the students at the College are from 22 States and 
Union Territories. Besides there are 10 foreign students 
from 4 countries. The perceptage of students from Madhya 
Pradesh to the total students admitted to the College 
works out as under: - . 

1969·70 9.6 
1970-71 9.7 
1971-72 18.2 

.1972-73 20.4 
1973-74 6.0 

It will also be seen that only in one out of the fiVe years under 
. stUdy, VIZ, in 1971-n, a large number of students was.. 

from Madhya Pradesh. In 1972-73, Delhi and Madhya 
Pradesh Dad an eqUal share 01 30 stuaents each. 'lhe 
State-wise tigurei of admll:lSion appear to indicate that. 
students are mdeed attracted from all parts of the 
country." 

1.18. The Committee had felt that special eftorts should have 
been made to attract students from all parts of the country for the 
Lakshmibai National College of Physical Education because of its 
national character. They had also suggested that the present im-
balance should be corrected and that the Ministry should take up 
the matter with the State Governments and offer such reasonable 
incentives and facilities as would induCe students from other States. 
to join this institution. In reply, copies of letters written to the 
State Government long ago in 1-962 and 1964 have been sent. The 
Government propose to take up the matter again with the State 
Governments on taking a decisiop on certain proposals of the Board 
of Governments of the 8o::iety for the National Institutes of Physi-
cal Education and Sports in this regard. In this connection a referen-
ce is invited to the evidence tendered beforethe Committee in July, 
1972 'vide paragraph 1.116 of the 86th Report. It will be seen there-
from that the proposals of the Board of Governors are pending with 
the Ministry for quite some time. Thus no tangible action has been 
taken in pursuance of the Committee's suggestion. Further, the 
Ministry haVe tried to make out that the students are ind!!ed attrac-
ted from all parts of the country. However, the figures tell a different 
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story. Out of 176 students during 1973-74,66 are from Delhi and 14-
from Madhya Pradesh. Thus about 50 per cent of the student popu-
latic:1 come frc.m either the State in which the college is located or 
from an adjacent region, Delhi. The Committee, therefore, desire 
to reiterate that immediate steps should be taken as already sugges-· 
ted so that the institution may assume a truly national character. 

Per capita expenditure and teacher-pupil ratio (Paragraph 1.146~ 

S. No. 15). I 

1.19. Commenting on the high per capita expenditure on training 
and the need to increase admissions to the Lakshmibai College of 
Physical Education, Gwalior, the Committee had made the following 
observations in paragraph 1.146:-

"The per capita expenditure on training was Rs. 4,6061- during 
1970-71 which came down to Rs. 4,212/- during 1971-72. 
The Committee consider this tQ be too high. The teacher 
pupil ratio was 1:9.6 for the Degree Course and 1:3.2 for 
the Post Graduate Course. The position in this regard in 
the Physical Education Colleges at P.atiala and Amravati 

should be studied. While the Committee trust that the 
position would improve to some extent with increased 
admissions in the coming years, they see no justification 
for employment of as many as 84 Class IV servants in this 
institution. The percentage of Clasi IV staff to the total 
'Staff is 63.6 wmch can, by any standatd, be described as 
excessively high. There should be a progressive reduction 
of their strength." 

1.20. In a note dated 29th December, 1978, the Ministry have 
atated as follbWS:-

"(a) Comparative Cort o/Training: 

As desired by the Public Accounts ,Committee, the position 
in the three Institutions viz. Lakshmibai National Col-
lege of 'Phyitbl1 Education a.t (;;,illior, government Col-
lege of physical education Patiala and the Hanuman 
Vyayam Prasarak MandaI Physical education Col~ge 
at Amravati has been studied. ,;I'be study indicates 
that the three Institutions differ in several respects. 
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(i) COur8es of 6tudiJe.: 

The Lakshmibai National College of Physical Education 
offers a Post-Graduate' Degr~:, Co1l\'tle (M.PoE.) in 
Physical Education of two years' duration after the 
:ijachelor's Degree Course, Or post-Graduate Diploma 
in Physical Education. The Patiala College offers only 
one year's course in Master's Degree. The Amravati 
College does not offer any post-Graduate Course. 

, ' 

The following table compares the student strength in three 
Colleges in different coUI'ses during the year 1970-71:-

--
Lak.bmibai Amravati Government 
National College CoUege of 
College of Physical 
Physical E:!ucation, 
EI1ucation, Patiala. 
GW~Q[ 

'Post-Graduate 19 24 

Dqree Collfaes 202 59 154 

J)j ploaaa.G>1Ir808 58 60 

'Certificate Courses 4 II-

-_._-------
• There are a numb~[ of 9~ort-term courses bc:si(\ea a one-year course. 

The costs in the Labhmibai National College of Physical 
J!:ducation are not comparable with other institutions, 
as it caters exclusively to Degree and Post-Graduate 
COUl'lles while the others are also catering to the large 
number of students at the Diploma and Certificate 
level. Secondly, the standard of the Post-Graduate 
Courl8S{M.P.E.) at the Laksluntbai National College 
of Physical Education is much higher as the students 
have to take a two years course for achieving the 
Master's level while Patiala Collete ofters only one year 
course. 

-(ill) Teamer..stlldent RAtto: 

The Teacher-St1ident Ratio alsodifter as under:-

Amra.va.ti College: 

There were 4 teachers (full-time) with a student strength of 
89 in the I>egtee Course. There was no pogt-graduate 
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course in that year. The ratio works out to approx:imately 
1:15. I' 

(It may. however, be added that 4 part-time teachers with 
honorarium of Rs. 55/- per month and one tea~her without 
any honorarium were also assisting the Amravati College). 

PGti4la College: 

It had 352 students and 27 teachers during 197()'71. ThIs 
covered Certificate, Diploma, Degree and Post-gl'aduate 
courses. No separate allocation. of teachers between the 
courses could be made available in spite of discWfsiODl 
with the staff ccmcemed. The ratio comes to 1: 13. 

Break-up of the Teacher.Student ratio separately for Post-
Graduate and Graduate courses for Government College 
of Physical Education, Patiala could not be ascertained 
as information in regard to utilisation of teachers for 
different courses could not be made available by the Col-
lege despite personal contact and discussions with the 
teachers concerned. ' I' 

(iii) Salary Scales: 

In addition to the more favourable teacher student ratio in 
Lakshmibai National College of Physical Education, the 
other reasons for the higher unit cost are salary scales 
in LEikshmibai National College. These scales recommen-
ded by the University Grants Commission have bes 
provided with a view to attracting the best talent befitting 
the training provided by a National College, and keeping 
in view the standards being maintained. 

The following table compares the salary scales:-

GWlllior PII'iala Amr8\'sti 
College. College C~lbg~ 

(Rs. ) (Rg.) (R1.) 

'Principal I 200-1 600 450-1200 700--n OO 

'Reader 700-TT OO 700-JIOO NIL 

'Lecturer 400--800 300-600 300--600 

NOli: It may be mentioned that while Lakahmlbai National College of Physical B'ju-
cation, Gwaliorha.1 two Ru.1ers in Patiala ther~ was one R"lader designated 
as senior Lecturer, anc\ in Amravatl there Was no Rea<1.er. These facton allo 
account for the difference in the unit cost. 

3559 LS--2. 
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(iv) Facilities and the cost of Maintenance of Bu,~Lcling$: 

The area of the Campus of Lakshmibai National College of 
PhysicaJ ,Education is 153 acres, as comp$Ndtd 20 acres 
at Amravati and 16 ,acres at Patiala. This in itself means 
a lot of difterenee in cost of maiDtenant'2 of the fampus. 

The actual area of the play-grounds at Lakshmibai National' 
College of Physical Education is more than twi~ the size 
of the entire campus of the other two iDititutions. 

. : .' r I • 1 ) _',: : , •• ' ) .,.',. , • ~'. C:! 1 
In ali m1,Jchas the Lakshmibai National College of Physical' 

, Education has all modern and latest structures for Ad-
Iriiiiilstrative-cum...Col1ege buildings, Auditorium, Hostels. 
Staff quarters, Hospital, Dining Han and Recreation Centre 
and .G~nastum and Swimming Pool, theeost of main-
tenanceof these buildings is also aceording to the stan-
dards laid down by the Central Government for similar 
facilities. 

It may be mentioned here that while the Government College 
at Patiala does not spend anything on maintenance of 
buildings out of its own budget allocation (the mainten-
ance is being looked after by the Sta'e P.W.D. out of 
their own budget allocation), the College at Amravati 
has apparently some hired buildings, and it spends a 
negligible amount on maintenance. 

The College library, laborato,ries and other teaching aids in 
the Gwalior College are equipped and maintained at a 
much higher standard, keeping in view the requirements 
of the National character of this Institution. 

The College grounds and other facilities have also been main-
tained at a very high level of efficiency, in order to 
familiarise the students with good facilities for efficient 
training. These facilities are also used for the large 
number of All India, Inter-University, Inter-Collegiate 
and other Competitions and tournaments which are con-
du~ted throughout the year, at the College. 

Among other facilities, Lakshmibai National College of Physi-
cal Education has an independent Recreation Centre and 
Mess, a 12-bedded Hospital with a fully equipped Physio-
therapy Department, 4 Hostels with two-seater rooms 

for 300 students, complete with recreation halls and other 
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facilities, one flood-lit Basketball Stadium and one stadium 
for small games like Kabaddi, Volleyball along with 
several small games area sp~ead over the campus. These 
facilities do involve additional cost of maintenance com-
pared to the other two Institutions. 

(v) FacilitieJ for FacuUy Members: 

Being a National Institution, the faculty and -the students at 
Gwalior are drawn from 'all over the country, unlike the 
other two State level institutions. With a View to attract 
students from all over the country, basic facilities in 
regartt to hostel accommodatiOln, as also staff quarters have 
b~n provided in the campus. The hos:el accommodation 
is provided tree of charge, wh'ile the students at Patiala 
and Amravati Colleges have to p-ay for their hostel 
accommodation. 

(vi) Food Expenses: 

As regards the food expenses of the students, these are subsi-
dised to the extent of 50 per cem at the Gwalior College. 
Thus whereas this college spends R~. 900/_ per student 
per annum on cost of food, neither 6f the other two 
Colleges spends anything on this head as the entire cost 
of fO(~d is met by the students themselves and no subsidies 
are given by either of the two Colleges. This expenditure 
is not included in the per capita cost by the two Colleges 
.at Patiala and Amravati. 

(vii) Other Services provided: 

The Lakshmibai National College of Physical Education also 
provides other services by organising seminars on physical 
education, orientat:on courses in summer vacation, special 
courses for juniorlfresh University teachers, coaching in 
sports .and aIM has been entrusted with the responsibility 
for National Physical Efficiency Drive and National Prize 
Competition in published literature. A note in regard to 
these activities is enclosed (Annexure I) (vide Page<; 51--
53). 

While, therefore, the costs in the three institutions are thus 
not comparable, every effort is being made to reduce the 
unit costs. 

(b) Excessive Clas~ IV Staff: 

As regards the excessive Class IV Staff to which the Public 
Accounts Committee has drawn attention, the College 
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isa co-educational and fully residential institution cover-
ing an area Qf 153 acres, and a number of buildings and 
play-fields spread over the entire campus, which makes 
it necessary to employ requisite number of watch-men for. 
security, and sweepers to keep the campus clean, gardeners 
and groundsmen for maintenance of playing-fields, trees 
and lawns. Employment of a sufficient number of cooks 
and mess staff is also necessary in order to provide mess-
ing facilities to the teacher trainees who stay on the cam-
pus practically round the year. 

However, in the light of the recommendations made by the 
Public Accounts Committee, the Works Study Unit of 
the Ministry of Education and Social Welfare made an 
on-the-spot study of the Cla$s IV position and out of the 
existing Class IV strength of 83 (already redUCed from 

, . 84 reported by the Public Accounts Committee), they have 
now recommended only 77. The surplus six posts will be 
progressively reduced. Since nol1mal wastage in th~e 
categories will take a long time, every attempt will be 
made to absorb the six surplus Class IV employees in 
alternative employment." 

1.21. Findin~ that the teacher-pupil ratio was' 1:9.6 for the Degree 
Course and 1 :3.2 for the Post Graduate Course in the Lakshmibai 
National College, the Committee had suggested that the position in 
the physical education colleges at Patiala and AmravRfi should be 
studied. The information furnished by the Ministry shows that in 
Amravati College the ratio for: the Degree Course is 1:15 and ill 
Patiala College the ratio for all the courses including Post Graduate 
Course is 1:13. The Committee would, thereforp. like to impre,s 
that there is an ur~ent need to increase the admissioss in the 
Lakshmibai National Col1ege to improve the teacher-pupil ratio and 
to bring down the per capita expenditure on training. 

Delay in the investigation of loss of books of NCERT Libr:lry (Para-
graphs 2.69 and 2.74-8. Nos. 29 and 34). 

1.22. In paragraphs 2.56 10 2.75, the Committee dealt with the 
huge loss of books suffered by the National Council of Educational 
Research and Trai'1ing and made the following observations in 
paragraphs 2.69 and 2.74:-

"2.69: The Committee feel concerned to find that the N.C.E.R.T. 
suffered a loss of 13,665 books worth Rs. 1.72 lakhs repre-
senting I'bout 1110th of the total number of accessioned 
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books in additi~n to:}088of u~accessioned p}~~rial whl~h 
could not be precisely ascertained. The 'foss of such a 
magnitud.e which discloses utter lack of care and vigi-
lance cannot be taken lightly. An enquiry om ~er is stated 
to have been appointed to examine the possibility of 
fixing responsibility for the loss. The Commit!ee desire 
that the enquiry should be completed expeditiously and 
deterrent punishment given to the delinquents. The .action 
taken in this regard may be reported to them." 

"2.74. It is indeed quite surpri~ing to note that books allegedly 
found redundant or irrelevant to the working of the 
National Institute of Education were purchased on the 
recommendations of the Senior Stan' Members of various 
departments. The Committee desire that this aspect 
shOUld be gone into carefully with a view to fixing 
responsibility for the waste of resources of the Council." 

1.23. In a note dated 29th January, 1974, the Ministry h3ve stated 
as follows:-

"2.69 .. A check-up of one of the lists of the books presumed 
to have been lost 252 books i.e. about 25 per cent of that 
list have been spotted out on the shelves. This has confirm-
ed the belief that the figure of 13665 books stated to have 
been lost IS not correct. An intensive physical verification 
has been undertaken which will be completed by March 
1974 to ascertain the extent to which the books can be 
U'eated to have been really lost. Seven senior Librarians 
have been specially given this assignment. Action will be 
taken on the basis of the results of the proposed check-up. 
An enquiry Officer is examining the possibility of fixing 
responsibility for the loss of books." 

"2.74. The enquiry Officer appointed by the Council to look 
into the loss of books will examine this' aspect also." 

1.24. The Committee had called for an expeditious enquiry into 
the loss of books of the NCERT and investigation of certain allega-
tions with a view to fixing responsibility. The Ministry have inti. 
mated that an Enquiry Officer is examining the possibilities of fix· 
iDa responsibility for th. loss of book, who will also look into the 
allegations referred to by the Committee. It may be recalled that 
the Ministrv had already intimated the Committee in February, 
1973 that an Enquiry Officer was appointed in pu.rsuance of the de-
ddon taken in March, 1972. Thus it appears that the enquiry is 
tInaInat ODI fOr a loq time now. The Committee cannot but 
jepreeate the vexatious delay in the matter. They would mge that 
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the enquiry should be completed and the action taken OR the basis 
of the helin,s reported them withiD tIuee months. 

Poor sa.le of publications brought out 'by the National Book Trust 
(Paragraph 3.8, S. No. 36). 

1.25. In paragraphs 3.1 to 3.9, the Committee dealt with the print-
ing by the National Book Trust of pUblications in excess of actual 
requirement and the slow progress made in the sale thereof and 
made the following observations in paragraph 3.8:-

"The Committee had in their 29th Report (1964-65) expressed 
concern that sale of books of the National Book Trust is 
not encouraging. The position has r.ot shown any im-
provement since then. During the period 196&-67 to 
1969-70, 68 titles in Hindi were brought out and 2,74,926 
copies were printed of which 1,08,839 copies were lying 
unsold as on 31st December 1971. Further, during the 
period 1961-1970. the Trust brought out 140 titles in other 
languages and 2,77,535 copies were printed of which 
1,89,443 copies were lying unsold as on 31st December, 
1971. Thi" clearly shows that either no further assess-
ment was made of the number of copies that should be 
printed or the arrangements made for disposal were un-
satisfactory. In this connection it is of interest to note 
that during the year 197()"71, 1,32,089 copies of 22 titlcs 
in Hindi and 5,81,253 copies of 144 titles in other languages 
were printed. The Committee further note that contracts 
have been executed with some eminent distributors in the 
country language-wise in respect of all the titles publish-
ed obtaining a guarantee that they would take over the 
stock after a certain period. The progress made in the 
sale of stock through the distributors may be reported to 
the Committee in the due course. The Committee hope 
that the printing of books in future will be regulated on 
the basis of past experience consistent with the objective 
of prJmoiing '- 'ok mindedness among the people and edu-
cating them. A review of the working of the Trust with 
a view to assessing the extent of realisation of its objec-
tive is also called for at this stage." 

1.26. In a note dated 27th December. 1973, the MinHry have 
stated as follows:-

"A statemen~ showing the progress made in the sale of books 
till 31st March, 1973 is attached (Annexure) (Page 88). 
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The recommendation of the Committee that the printing 
of books in future should be regulated on the basis of 
past experience consistent with the objective of promot-
ing booko-mindedness among the people and educitina 
them, has been brought to the notice of the National Book 
Trust, who have been asked to keep the recommendation 
in view in the printing of books in future. 

'The Government of India have appointed a Committee under 
the Chairmanship of Prof. Niharranjan Ray to review the 
working of the National aook Trust. The Committee has 
been asked to submit its report to Government by the end 
of February, 1974. Government's comments on the re-
commendations will be furnished soon after the report of 
the Review Committee becomes available and Govern-
ment have taken a decision on the recommendations it 
may make." 

1.27. The progress in the sale of the regional languages publica-
'tions of the National Book Trust is distressingly slow. The ::;ale of 
the books during the period 31st December, 1971 to 31st March, 1973 
is almost negligible. Abou~ vT.68 pel' fent of the books puhlished 
upto 1965-66 are still lying in stock. Possibly only a proportion of 
the copies issued had been sold in the market. In this connection 
a reference is invited to paragraph 3.6 of the 86th Report. It is not 
.clear whether contracts for the sale of books have been finalised in 
the case of Malayalam, Kannada and Tamil publioations which were 

-stated to be under finalisation. The Committee suggest that ;n case 
there is not much prospect of sale, the desirability of selling at a 
-discount or gifting such of them as may be useful for various deserv· 
1ng libraries and institutions in the country, should be considered. 



CHAPTER II 

RECOMMENDATIONS/OBSERVATIONS THAT HAVE BEEN 
ACCEPI'ED BY GOVERNMENT 

Recommendation 

A Central scheme for the revision of the Gazetteers was report-
ed to Parliament by the then Education Minister in 1951. An Ex-
pert ,Committee drew up a detailed plan in November, 1955. The' 
Plan envisaged compilation of Gazetteer of India in four volumes,· 
namely, Volume I 'Country and People', Volume II 'Historv and 
Culture', Volume III 'Economic Structure and Activities' and Volume-
IV 'Administration and Public Welfare', besides compilation of 337 
District Gazetteers. The entire project was expected to be complet-
ed in five years. The Committee are disturbed to note that so far 
only Volume I of the Gazetteer of India and 119 out of 337 District 
Gazetteers have been published. 

[Serial No. 1 (Para 1.86) of Appendix In. to 86th ReportJ~ 
Action Taken 

There is no doubt that there has been delay in the implementa-
tion and completion of the scheme but this was due to factors whicb 
were beyond our control. The work on all the four Volumes of the-
Gazetteer of India was taken up as soon as the list of contributors 
for each Volume was finalised by the Advisory Board for the Revi-
sion of Gazetteers presided over by the then Minister of Scientific 
Research and Cultural Affairs, that is, Volume I in Septembel", 195.9; 
Volume II in April, 1961, Volume III in June, 1963 and Volume IV 
in January, 1964. The Gazetteers Unit approached the contrihutors 
and assigned the task to them as soon as they were appointed. How-
ever, as the contributors to all these volumes were most eminent 
scholars, they took a long time in sending their ",;rite-ups in spite of 
our best efforts. Some of the examples have been given even in our 
reply to the observation of the Committee at 1.87. As regards the· 
implementation of the scheme relating to the District Gazetteers, it 
will be appreciated that the Revision of District Gazetteers was the 
main concern of the State Governments from the very beginning, 
and the Centre's role was. confined only to give necessary guidance 
and scrutinise the drafts of the District Gazetteers. Moreover, the 
work meant complete rewriting of the Gazetteers and not mere revi-
sion of the old ones, as was originally envisaged. The work was. 
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further delayed due to the decision of the Central Advisory Board 
presided over by the then Minister of Scientific Research and Cul-
tural Affairs that the publication of the Gazetteers should be defer-, 
red in order to incorporate the results of the De<:ehnial Census in 
March, 1961. Its figures were available only in March, 1963-640-
Some of the factors were suspension of the work twice in Uttar 
Pradesh on grounds of economy, frequent transfers of State Editors" 
non-appointment -of whole time Editors and the long time taken in 
getting clearance of the drafts relating to the Gazetteers of the-
Border Districts from the Ministries of Home Affairs and External' 
Affairs and the Surveyor General of India. The reasons have been 
explained in detail in our reply to the observation of the Committee-
at No. 1.92. 

The present position regarding the India and District Gazetteers' 
is that Volume I 'Country and People' has already been published;' 
some of its Chapters have already been brought out separaLely in 
the form of booklets which are running into several editions Volume· 
LI 'History and Culture' has also been published; the third Volume· 
'Economic Structure and Activities' is in the press. Its proofs are 
being read and it will be published shortly. Volume IV 'Admini~ 
tration and Public Welfare' will be sent to the press in 1974 as per 
schedule. Out of 337 District Gazetteers to be prepared, the drafts 
of 203 have already been completed and 47 are under preparation.. 
Of taese, 119 have been published and the rest are in various stages 
of printing. Thus, only 87 District Gazette~s remain to be taken 
up. The progress of work in the two States of Uttar Pradesh and-
Madhya Pradesh with the largest number of districts have been 
rather slow. To expedite the completion of the scheme, the State· 
Governments have agreed to implement the recommendation of the 
Advi~ory Conunittee presided over by the Minister of Education to-
set up more than one Unit which will double the output. It is en-
couraging to note that the State Governments have agreed to get 
the completed drafts printed at private presses. It will certain1y 
accelerate the process of publication. 

[Ministry of Education and Social Welfare (Department of Culture} 
D.O. No. PA/Ed.(Gaz.)/73 dated 5-12·1973] .. 

Recommendation 

There has been inordinate delay at every stage of the imp]emen-
tation of the Scheme. After the announcement of the Scheme in 
1951 an Expert Committee to work out the detailed plans wa::; con-
stituted only in 1955. The recommendations of the Expert Com-
mittee made in 1955 regarding the organisation set up for the im-
plementation of the Scheme were given effect to in 1958 i.e., after 



.8 lapse of further 3 years. Although, 8<lcording to the Expert Com. .. 
mit tee, all drafts of the Gazetteer must have been finalised before 
the end of the fourth year and got printed within one year there-
.after, the work was taken up in a piecemeal fashion. Thus the four 
volumes of the Gazetteers of India were taken up one after another 
.and not simultaneously. Then, it was decided that the publication 
of all the Gazetteers should be postponed 10 as to be able to tnCOl'-

·porate in them the results of the decennial census in March, 1961, 
the figures of which became available only in 1963-64. Even so, as 
late as December, 1964, the Ministry expected to complete the entire 
:project by 1966-67. 'ntis expectation was also not raalised. 

[Serial No.2 (para 1.87) of Appendix III to 86th Report]. 
Action Take. 

Government has taken note of the observations of the Commit. 
·tee. Every possible effect will be made in future to 'ivoid such 
..delays. 

The work on all the four Volumes was taken up as soon as the 
list of contributors for each Volume was finalised. by the Advisory 
Board· for the Revision of the Gazetteers, presided over by the then 
Minister of Scientifi.c Research and CultUral Affairs i.e., Volume I 

·in September, 1959, Volume II in April, 1961, Volume In in Jlme, 
1963 and Volume IV in January, 1964. The Gazetteers Unit ap-
proached the contributors and assigned the task to them '8s soon as 
they were appointed. However, as the contributors to all these 

·Volumes were most eminent scholars, they took a long time in send-
ing their write-ups in spite of our best efforts. A few examples will 
-suffice. In case of Volume II~ Chapter VIII-'Government and Eco-
nomic Life'-was allotted to a scholar in 1961, reallotted to another 
·historian in 1966, had to be reallotted to another historian in 1967, 
'finally allotted to another historian who completed it in November, 
1968. Chapter X 'Arts and Architecture' originally allotted to a 
scholar in 1961 reallotted to another scholar in 1961 completed by 
-him only in August, 1967. Concludi~g Chapter allotted to a certain 
scholar in May, 1963 was completed by him in October, 1968. Simi-
larly, in case of Volume III-Chapter II Survey of Natural Re-
sources-originally allotted to a scholar in 1963 and declined by him 
in 1966, reallotted to another scholar, received from him a ftp.r revi .. 
sion in 1972. Chapter J,V 'Human Resources and their Development' 
originally allotted to a certain scholar in 1963, refused. by him in 
1967, allotted to another scholar in 1967, completed by his cC'llabora-
tor in 1972. Chapter XIV-External Resources allotted to a scholar 
in 1963, received from him after revision by the middle of 1971-
·Chapter XVIII originally allotted to a scholar in 1963, refused by 



him ill 196'1 and allotted to an eminent economist in 1967, -received 
after his death in 1~72. In case of Volume IV some of the Chapters 
viz., 'Administration (Centre) 'Medical and Public Health Service. 
had to be reallotted in the last meeting of the Advisory Committee 
held on November 19, 1972, as the original contributors did not (;end 
their articles in spite ot reported reminders and even personal meet-
ings. 

Volume I of the Gazetteer of India was published in 1965. Some 
of its Chapters were brought out separately in the form of booklets 
such as 'Languages', 'Social Structurre', 'People', etc., which are 
now running into second and third editions. Press copy of Volume 
n was made ready as soon as we were able to get the last writeup 
from the contributors (December, 1968) was received and the 
volume sent to the press in February, 1969. The Government Prese:; 
to which this was allotted, returned it about a years in August, 
1970. The P.A.C. has apprrciated our view point in this regard and 
has held the Publication Division of the Ministry of Information and 
Broadcasting responsible for the delay in the printing of this volume. 
The printing of thf=: Volume was subsequently allotted to a private 
press after getting the necessary clearance from the Chief Corltrol-
ler of Printing and Stationery. This Volume has since been pub-
lished. 

Volume In 'Economic Structure and Activities' has been sent to 
a private press to expedite its publication after getting the neces-
sary clearance from the Chief Controller of Printing and Stationery. 
Its proofs are being are being received and is likely to be published 
shortly. 

Volume IV 'Administration and Public Welfare' will be sent to 
the press in 1974. 

As regards the delay in the completion of the District Gazetteers, 
we have already explained the position in our reply to the observa-
tions of the Committee at 1.92. However, it may be further added 
that in view of all these difficulties, the State Editors of almost all 
the States at the very first meeting convened by the Minister of 
Scientific Research and Cultural Affairs at Delhi on June 7, 1958, 
categorically stated that it would require at least 8-13 years to com-
plete the scheme. It may be added that the 2 largest States viz .. 
Uttar Pradesh and Madhya Pradesh, are comprised of 97 districts. 
Besides other factors which have delayed the completion of the work 
in these States, the main reason is that one 5tate Editor is not able 
to prepare the drafts of more than 3 districts per year. It was, 
therefore, suggested to the State Governments as early as 1964 that 
they should appoint 2 or 3 State Editors along with the necessary 
staff completely independent of each other to prepare the drafts 
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of the District Gazetteers. The State Governments, however f did 
not agree to our proposal at that time. The matter was again taken 
up with the State Governments in pursuance of the recommend~ 
tions of the Public Accounts Committee andHis encoura.ging to 
note that they have agreed to the proposal 'Which will expedite the 
completion of the scheme in these 'States. Steps have also been 
taken to expedite the completion of the work in other States and 
Union Territories and letters have been addressed to the Chief Sec-
retaries to take all possible steps to complete the work within the 
next 2-3 years. . 

[Ministry of Education and Social Welfare (Department of Culture) 
D.O. No. PA/Ed.(Gaz.)/73·'dated 5-12-1973]. 

Recommendation 

Volume.I of the Gazetteer of India was published in 1965. The 
press copy of the Volume II of the Gazetteer of India was made 
ready and sent to the press only in Febr.uary, 1969. The manuscript 
sent to the press was returned after about Ii years in August, 1970, 
as the Nasik press could not undertake this work. Tht! job was, 
thereafter, allotted to a private press. The reasons adduced for the 
delay in the printing of Volume II at the Nasik Press namely short-
age of special type of paper and the r:on-availability of certain dia-
critical marks are not at all convincing to the Committee. From the 
correspondence exchanged between the Central Gazetteers Unit and 
the Publications Division the need for sending it to a press wht"re 
special diacritical marks were available was pointed out by the 
Central Gazetteer Unit. The letter issued in April, 1970 by the 
Publications Division indicates that the special diacritical marks 
were not available either in Government Press at Nasik or at Fari-· 
dabad. It would thus appear that the work relating to printing of 
Volume LI was accepted by the Publications Division without mak-
ing sure that necessary arrangements were available at the pres!!. 

[Serial No.3 (Para 1.88) of Appendix III to 86th Report]. 

Action Taken 

The prlnting of this volume was subsequently allotted toa pri. 
vatepress after getting the necessary clearance from the Chief 
Controller of Printing and Stationery. This volume has since been 
published. 

[Ministry of Education and Social Welfare (Department of Culture) 
D.O. No. PA/Ed.(Gaz.)/73 dated 5-12-1973]. 



The Committee note that Volumes II and IlL of the Gazetteer ot 
India are expected to be published shortly and Volume IV would 
be sent to the press early next year (1974). The Committee trust 

_ that' there will be no further delay in this regard. 

[Serial No. 4: (Para 1.89) of Appendix IIJ to 86th Report]. 

Aetloa Taken 

Volume II 'History and Culture' has already been published. 
Volume m 'Economic Structure and Activities' is in the press, its 
proofs are being received and will be published shortly. Volume IV 
'Administration and Public Welfare' will be -sent to the press in 
1974. 

{Ministry of Education and Social Welfare (Department of Culture) 
D.O. No. PA/Ed.(Gaz.)/73 dated 5-12-1973]. 

Recommendation 

Such inOl'dinate de-hy in bringing out the Gazetteer of India 
admits of p..o justification whatsoever. It is unfortunate that the 
publication of all the four volumes of the Gazetteer ha3 not been 
synchronised. The Committee feel that it would have served the 
purpose better if they had been brought out almost simultaneously. 
In this connection it is perinent to note that all the 9 volume3 of the 
Imperial Gazetteer of India were published in the sam~ year viz. 
1881 and the new and revised edition in 26 volumes was published 
in the course of two years 1907-09. 

[Serial No.5 (Para 1.90) of Appendix III to 86th Report]. 

Action Taken 

There is no "doubt that there has been delay in the implementa!-
tion and the completion of the scheme but it was due to the factors 
which were beyond our control. The work on all the fOllr volumes 
was taken up as soon as the list of contributors for each volume was 
finalised by the Advisory Board for the Revision of the Gazetteers, 
presided over by the then Minister of Sdentific Research and Cul-
tural Affairs i.e. Volume I. in September, 1959, Volume II in April, 
1961, Volume III in June, 1963 and Volume IV in January, 1964. 

The . Gazetteer Unit approached the contributors and assigned the 
task to them as soon as they were appointed. However as the con-
tributors to all these volumes were most eminent scholars, they 
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took long time in sending their write.up.: in spite of our best efforts. 
Few examples will suffice. In case of volume II Chapters VIII-
'Government and Economic Life' was allotted to a scholar in 1961, 
reallotted to another historian in 1966, had to be re-allotted to an-
other scholar in 1967, finally allotted to another historian who com-
pleted it in November, 1968. Chapter X 'Arts and Architecture' 
originally allotted to a scholar in 1961, reallotted to another scholar 
in 1961 completed by him only in August, 1967. Concluding Chapter 
allotted to a certain scholar in May, 1963 was completed. by him 
in October, 1968. Similarly in case. Qf Volume I1I-Chapter IL 
Survey of Natural Resources originally allotted to a certain scholar 
in 1963, declined by him in 1966, reallotted to another scholar, re-
ceived -from him after revision in 1972. C~pter IV 'Human Re-
sources and their Development' originally allotted to a certain· schOl-
lar in 1963, refused by him in 1967, allotted to another scholar in 
1967, completed by his collabortor in 1972. Chapter XIV-External 
Resources allotted to a scholar in 1963, reeeived from him after revi-
sion by the middle of 1971-Chapter XVII.I originally allotted to a 
scholar in 1963, refused by him in 1967 and allotted to an eminent 
economist in 1967, received after his death in 1972. In case of 
Vol}lme IV some of the Chapters viz., 'Administration (Centre) 
'Medical and Public Health Service' had to be reallotted in the last 
meeting of the Advisory Committee held on November 19, 1972, as 
the original contributors did not send their artides in spite of re-
~ated reminders and even personal meetings. 

Volume I of the Gazetteer of India was published in 1965. Some 
of its chapters were brought out separately in the form of booklets 
such as 'Languages'. 'Social Structure', 'People', etc. which are now 
running into seco::d and third editions. Press copy of Volume II 
was made ready as soon as we were able to get the last write-up 
from the contributors (December, 1968) and the volume sent to the 
press in February, 1969. The Government Press, to which this was 
allotted returned it after about H years in August, 1970. The P.A.C. 
has appreciated our view point in this regard and has held the Pub-
lication Division of the Ministry of T,nformation and Broadcasting 
res.ponsible for the delay -in the printing o,f this volume. The print-
ing of this volume was subsequently. allotted to a private press 2fter 
getting the necessary clearance from the Chief Controller of Print-
ing and Stationery. This volume has since been published. 

Volume III 'Economic Structure and Activities' has been sent to 
a private press to expedite its pUblication after getting the neces-
sary clearance from the Chief Controller of Printing and Stationery. 
Its proofs are being received and is likely to be published shortly. 
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Volume IV 'Administration and Public Welfare, will be sent to 
'the press in 1974. 

'{Ministry of Education and Social Welfare (Department o~ Culture} 
D.O. No. PA/Ed.(Gaz.)!'13 dated :}-12-1g'73]. 

RecommeDdatioo 

The expenditure of approximatelyRs. 11.64 lakhs incurred on 
fndia Gazetteer so far inl:ludes only an amolint of Rs. 0.43 lakh paid 
as honorarium to the contributors. In view of tbe fact that the 
Gazetteer is in the nature ofcoUection of article by eminent persons, 
there is no justification for engaging a, Uterary Editor, inadditton 
'to the General Editor for editing the articles. The expenditure on 
the Central .Gazetteer Unit should, therefore, have .been far less. 
The delay in bringing out the Gazetteer has alsO pushed up the ex .. 
penditure. 

[Serial No.6 (Para 1.91) of Appendix TJI of S6th Report]. 

Action Taken 
We appreciate the recommendations of the Public Accounts Com-

mittee in this regard. However, as regards the appointment of 
Literary Editor, it may be mentioned that the decision in the mat-
,ter was taken by the then Chairman of the Advisory Board. The 
main function of the literary editor (Reader) was to improve the 
literary standard of the articles, wherever necessary. As the Gaz-
etteers happen to be prestigious pUblications which are in great 
demand not only in India but al<;o abroad, it was thought desirable 
that high standard may be maintained not only in the contents but 
also in the language. This aspect was also explained to the Com-
mittee by the Joint Secretary who stated that this practice prevails 
all over the world, therefore, a literary editor is absolutely essential 
for a work of this nature. However, if the Public Accounts Com-
mittee still feels that it is not essential to have a Literary Editor, 
the Government would not appoint the Literary Editor for the 4th 
which is the last Volume in the series. 

[Ministry of Education and Social Welfare (Department of Culture) 
D.O. No. PA/Ed.(Gaz.)/73 dated 5-12-197;n 

Recommendation 

AS regards Distr~ct Gazetteers, it is disturbing to learn that work 
on 94 Gabetteers has not yet been taken up. 124 Gazettf'ars are stat-
ed to be in different stages of preparation. An idea of the expendi-
tur on these Gazetteers can be had from the fact that i!'l 1958 the 
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-cost of one District Gazetteer was estimated to be Rs 12,000, .., 
per cent of which was to be met by the Central Government. At 
present the Central Government meet the entire expenditure sub-
ject to a ceiling of RB. 60,000. Grants paid up to 1969-70 for 134 
District Gazetteers aggreg~ted to Rs. 20.97 lakhs and the 8J"1ticipatoo 
liability of the Central Government for the remaining 2% District 
-Gezetteers calculated on the basis of rates effective from 1969-70 
'Was estimated to be Rs. 121.80 lakhs. It is obvious that any further 
-delay in the pre!,aration of the District Gazetteers will almost cer-
tainly push up the total expenditure still further. Now thi'.t the en-
tire expenditure is borne by the Central Government, the Commit-
tee consider that it should be their responsibility to see that the 
work is completed within at most the next two years. 

[Sl. No. 7 (para 1.92) of Appendix III to 86th Report]. 
Action Taken 

As already mentioned, the work on only 87 District Gazetteers 
remains to! be taken up. However, efforts are beinit made to expedite 
the completion of the scheme. It may be added that the b,"o largest 
States viz., Uttar Pradesh and Madhya Pradesh are comprised of 97 
Districts. Besides other factors which have delayed thp comple-
tion of the work in these States. the main reason is that one State 
Editor is not able to prepare the drafts of more than 3 districts per 
year. It was, therefore, suggested to the State Governmer.ts as 
early as 1964 that they should appoint 2 or 3 state Editors along with 
the necessary staff completely independent of each othf'r to prepare 
the drafts of the district gazetteers. The State Governmel1ts, how-
ever, did not agree to our proposal at that time. The lTIl.ltter was 
again taken up with the State Governments in pursuance of the re-
<:ommendations of the Public Accounts Committee and it is en-
couraging to note that they have agreed to the propm;::\] which will 
expedite the completion of the work in other States and Union 
Territories and letters have been addressed to the Chief Secretaries 
to take all possible steps to complete the work within the next 2-3 
year:;. 

Regarding delay in the implementation of the scheme in the Va.I'-
ious states and union territories, it will be appreciated th<'lt:-

(i) The revision of the District Gazetteers was the concern of 
the State Governments from the vel: l,eginning and the 
Centre's role was confined only to givin~ the necessary 
guidance, scrutinising the drafts of the Ga7ettcers. Ev.cn 
now the Centre meets only a part of expenditure. The 
ceiling for compilation for each draft is fixed at Rs. 44,OPO 
and for printing Rs. 16,000. The implement3tion of the 
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scheme, appointment of Editors and other IItai! was the 
'.responsibility of the State Governments and Union 
Territories. Centre mad~ all possible efforts but some of 
the States such as Jammu and Kashmir, NRgaland. Union 
Territories of Arunachal Pradesh, Goa, Daman and Diu, 
Pondicherry, Andaman and Nicobar Islands did not take up 
the work for quite a long time. For example, it was after 
a personal meeting of the Minister of Scientjf.c Research 
and Cultural Affairs with the Chief Minister of Jammu and 
Kashmir that a State Editor was appointed in June 1970. 

'(:Ii) The scope of the Gazetteers has completely changed since 
the old gazetteers were written. The worl:: of collecting 
the nece~ary material and data for the qa'l,ettf!ers involv-
ed both time and labour. The narrative has to be factual, 
impartial and authoritative. It is, therefore. t' work re-
quiring close investigation and painstaking research. 

>(iii) The work meant complete re-writing of the ga7.etteers and 
not mere revision of the old ones as was originaly envis-
aged. 

,(iv) Another important factor was that many new dlstricts have 
constituted and this has increased the difficulties of the 
State Editors as there were no old Gazetteers available to 
serve as the basis. Naturally, it would take more than 
the normal time. 

(v) The work was further delayed due to the decision of the 
Central Advisory Board presided over by the then Min-
ister of Scientific Res~arch and Cultural Affairs that the 
publication of the gazetteers should be deferred in order to 
incorporate the results of decennial census in March, 1961. 
its figures were available only in March, 1963-64. 

'(vi) . Frequent transfers of Editors and non appoi.ntment of full 
time Editors in some of the States such as Himachal Pra-
desh, Haryana ano; Pondicherry. Most of the Editors for 
example in U.P., held the post for not more than"; month!;. 

'(vii) Time taken in getting the clearance of the drafts of the 
Gazetteers relating to the border districts from the Min.. 
istries of Home Affairs, External Affairs and the Surveyor 
General of India. 

-3559 LS-3 
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(viii) Suspension of work twice in Uttar Pradesh, the largest 
State with 54 districts on grounds of economy. First dur-
ing the Sino-India War in 19t>2 for 14 months and again 
during Indo-Pak Conflict in 1965 for 11 months. 

[Ministry of Education and Social Welfare (Department 
D. O. No. PAlEd. (Gaz) 173 dated 5-12-1973J .. 

Recommendation 
,Even though all the Union Territories have their own units en-

gaged on the work relating to the Gazetteers, no appreciable pro-
gress has been achieved. It appears that in most cases the work has 
not yet been taken up at all. The revision of the gazetteers for the' 
Union Territory of Delhi affords a typical instance 'of lack of plan-
ning in the execution of the work. The qUfJ,;tion of revision of the 
Gazetteer was first taken up in 1958 and upto 1968 'no less than 12' 

f Editors changed hands before (I whole-time editor was appointed'. 
Further, out of the 17 chapters proposed to be included in the 
Gazetteers only two chapters have so far been publishert. The 

only in schools (Higher Secondary) but also in Colleges." 
[S1. No. 13 (Para 1.144 of Appendix III to ~6th Report]. 

Action Taken 
Regarding the work in Union Territories, it may be mentioned 

that the implementation of the scheme was done through the Min-
istry of Home Affairs who are directly concerned with the adminis-
tration of the Union Territories. As they were not able to make 
much headway inspite of our repeated requests to them they have 
ultimately agreed to transfer the work of the scheme to us. The 
work has now been taken up in all the Union Territories after con .. 
siderable efforts and persuation. The Gazetteer of erstwhile Union 
Territories of Manipur and Trlpura have already been completed. 
The Gazetteer of Tripura has been sent to the press. The Gazetteer' 
of Delhi has also been completed and has been sent to the press. 
The draft of Mizoram has been completed while the drafts of the"' 
other Union Territories are under preparation and are likely to be 
completed by the next year. A meeting of the State Editors of aU 
the Union Territories was convened at Delhi in pursuance of the re-
commendations of the Public Accounts Committee and they were re-
quested to expedite the work. 
[Ministry of Education and Social Welfare (Department of Culture} 

D.O. No. PA/Ed.(Gaz.)/?9 dated 5-12-1973.1' 
Reeemmeaa.tion 

"The Committee further feel that unless ~nough p.mployment opo· 
portunities are available for the persons turned out of this College-
it will be difficult to sustain even the present level of admission. Be-
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cause of this, as pointed out by an Evaluation Committee (1964), 
brought students do not enter the College. The MiniRtry should 
study the question and take steps to ensure that physical education 
as a career is made attractive". 

[S1. No. 13 (Para. 1.144) of Appendix III to 86th Report]. 
Action Taken 

The availability of employment opportunities to the physical edu-
cation personnel is directly related to:-

(i) giving physical education and sports programme an inte-
gral place in the educational structure of th~ cl)untry; and 

(ii) development of a well-coordinaed programme of sports 
and games and physical education for the students as well 
as non-student Youth. 

2. The Task Force on Youth, Physical Education, Games and 
Sports set up by the Planning CommissIon (under the Chairmanship 
of Lt. Gen. K. P. Candeth) for formulating proposals for develop-
ment of these programmes during the Fifth Five Year Plan and 
against the perspective r.f the over-all development envisaged by the 
year 1965-69 has prepared two sets of development plans:-

(i) a shortlterm Plan with an eye on showing a better perfor-
mance in the next Olympics to be held in 1976; and 

(ii) a long-term Plan for the promotion of physical (·ducation 
and sports in the country. 

A copy each of these proposals is placed at Appendix 'IV', 
3. Special attention is invited to the following recnmnlendation 

of the Task Force:-
"For ultimate progress in sports, a broad base of mass partici-

pation is nece3sary. For this, Physical Education should 
be made a compUlsory subject in all schools through-out 
the country up-to the Middle or High School level, after 
which it should be available as an elective subject not 
only in schools (Higher Secondary) but also in Colleges." 

4. With the implementation of this recommendation, which is ex-
pected to be taken up during the Fifth Plan, it is felt that vast ave-
nues of employment will open up for the physical education person-
nel including inter-alia the persons turned out of this College. With 
Physical Education as an integral part of the educatfonal structure, 
the status of the phYSical education personnel will also be improved 
and they would be treated at par with their counterpar~ dealing 
with other academic subjects, in matters of employment, promotion 
opportunities, status, pay scale, etc. This in itself will make Physi-
cal Education a more attractive career. 
[Minisn-y of Education and Social Welfare (Department of Culture) 

Letter No. G.2501511173IYSI(3) dated 22-11-19731. 



APPENDIX 'IV' 

EXTRACTS FROM THE REPORT OF THE TASK E'URCE ON 
YOUTH, PHYSICAL EDUCATION, SPORTS AND GAMES 

FOR THE 5TH FIVE YEAR PLAN 

PART-II 

Physical Education, Games and Sports: 

14.0. The Task Force has prepared two plans for the development 
of games, sports and physical education under the following heads: 

(i) a short term plan with an eye on showing a better perfor-
mance in the next Olympics to be held in 1976. This short-
term plan would also take into account the needs Lor train-
ing for the next Asian Games, 1974 and the next Common-
wealth Games, January, 1974. 

(ii) a long-term plan for the promotion of physical education 
and sports in the country. 

14.1. The '1)ask Force has noted with deep concern that. every 
four years, our nation was put to a severe test at thl;! Olympic 
Games and there was a good deal of heart searching and analysis of 
our failures immediately after the games. The Task Fc:rce felt 
that this was not enough and a systematic, well-planned effort WIlS 
called for to enable us to get our due share of the wins at the 

- Olypmics. 

14.2. For winning in world tournaments, training of the wholp. 
man was necessary because Olympic events were won by a superu 
combination of physical fitness, dexterity in skills, men till alertness, 
strong will power and supreme concentration. The training of our 
Olympic hopefuls had, therefore, to be very comprehensive. More-
over, we could not hope to produce world beaters by training extend-
Ing over a month or so before the tournaments. The traini.Jlg had to 
be according to a well laid out plan and should be on a continuing 
basis. We needed short range as well as long range plans for the 
production of sportsmen of international stature. 

14.3. The Task Force was of the finn opinion that the only way 
to achieve results in the next Olypmics was to collect the' Olympic 
hopefuls in a particular game or sport at one place and to give them 

30 
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intensive who~e man's training for the three years or so thtt were 
still available to us. 

14.4. In this connection, a good deal of time was devoted to dis-
cussing the various operational steps as also the organisational needs. 

14.5. It was felt that it was no use spreading our limited resources 
thinly over a large area. Instead, it would be better to concen-
trate on games and sports in which we had developed reasonably 
good traditions and acquired adequate proficiency. The Task Force 
recommended that the following games might be put in priorities A 
and B for the purpose of training and with a view to winning medals 
in the Olympics: 

A-I 

A-2 

PRIORITy· .... • 

{ Hockey 
'Wre.tJin. 

~~tics 
'\. ShootiQ.· 
PRIORITY 'B' 

Gymna.tics 
SWiDuDin 
Volle)' ~ 
Foot Ball 
Weiaht Lillin. 

-Only if facilities tor rall,'- and ammunition which involve4 toreiln exc:hanlC were 
made available. 

14.7. The Task Force discussed the strategy for the selection of 
building sportsmen. The Task Force wu COnsciOIlS of the general 
feeling of discontent in our country with the selection of 8PO~ 
teams to various international events. Quite often there was un .. 
seemly controversies about these selections. A good deal of 
thought should, therefore, be given to the appointment of selection 
committees in each game for the purposes of putting the players 
through a period of intensive training. It was decided that in each 
game a National Talent Hunting Committee might be formed. This 
Committee coul~ have representatives of the followiag: 

(1) All India Council of Sports. 
(ii) National Institute of Sports. 

(iii) National Sports Federation of that Game. 

(iv) Representative of the Ministry of Education. 
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(v) Sports Jo~alists. 

(vi) Any other distinguished person. 

14.6. From the next Asian Games, besides the abovE', there was 
need to concentrate on the following games:-

(1) Basket-ball; 

. (2) Water Polo; 

(3) Yachting. 

14.8. The Task Force also discussed the likely age-groups from 
which the Olympic hopes should be chosen. Although there was in-
clination in favour of the age-group 16-20 for the next Olympics 
it was decided to leave this matter to the National Talent Hunting 
Committee in each game. 

14.9. It was strongly recommended that the sportsmpn should be 
selected as early as possible. This work should be done expedi-
tiously because we were racing against time, particularly, in view 
of the fact that many other budding nations had already made their 
selections and had started their training programmes. 

15.0. The Task Force also felt that there should be about five 
regional training centres in this country where the budding Olympic 
hopes could be collected and given training. These centres should 
be chosen very carefully and their choice should' be det£'fmined pri 
marily by the availabtlity of talent i~ that· region and the facilitie~ 
tor training in that centre. Sports mlent 'generally come from edu-
ea1;j.onal institutions; departments like servicei; pt)lice, railwnys and 
autonomous and priv.ate coneerns like Air. India, Tata's etc. It was 
strongly felt that all the players"Selected fora particular game, 
should be made to live together, mess together and pMtcice together 
under t!xperts1.lpervision and coaching. In order to o,·ercomeany 
problems in this regard, 'the foUowing 'Suggestions were .made.:-

. . " . 
". . 

(i) AU; students chosen for the National Centre would be 
found places in the educational institutions in that lIarti-
cular centre. AlI.etnployees would be either on deputa-
tion or attached to the training centre or wOl1ld be posted 
in their own departmental ofa.ces located tn that centre. 
For students, the institutions on WhQ&e rolls ~1i¥ty would 
be placed, should, be charged with the special lesponsibi-
:~h' of looking after their instructional' needB by providing 



''(ii) 

. (if) 

, (iii) 

(iv) 

(v) 

"(vi) 

. (vij) 

-'(viii) 
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them with special coaching and additional guidance in 
studies. 

For employees, the period of attachment to the training 
centre should be regarded as part of their regular service 
and they should not suffer in any way in their future pros-
pects or promotions. 

The training centre should have adequate accommodation 
for all the trainees and should have appropriate messing 
and other arrangements so that the minimum ('reature 
comforts were made available to all the trainees. 

The training centre should have adequate ac('ommodation 
for all the trainees and should have appropriate messing 
and other arrangements so that the minimum creature 
comforts were made available to all the trainees. 

Each training centre should be put in·charge of a seasoned 
sportsmari and administrator who could exercise proper 
supervision and con:trol over disciplinary matters. He 
should be assisted by a' team of high-grade' coaches who 
had preferably been, themselves performers 01 first level 
in the past 
Each centre should be provideq' with sufl'kient transport 
facilities which sh6uld include a bus which ...ghould take 
the students to various institutions and workers to their 
offices between the training schedules. This transport 
could also be utilised.' at the time of various competitions. 

Each training centre shouW have the latest and most 
modem equipment and shoukl havesU facilities so that 
our bOOding sportsmen practised and performed under 
conditions and with equipment to which they would be 
exposed at the Olympics meets. 

Each training centre should also have, be~ides, a Director 
and Coaches, facilities of audio-visual equipment, a sports 
doctor, a dietic;ian and a masseur. Every spo!'tc:man should 
get the diet. prescribed by' the dietician and all other faci-
lities recommended by the experts. All this should be free 
of any cost to the participants who, inadditlon, &hould aIRO 
get 8Qlne$¥itable out-of~pocket allowance. Stll~ents 
should not be called upon to pay any ed~cational expenses. 

, 
Selected spor.tsmen should be exposed to standard eothpe-
t~tiops be~ides their training. For this pUrPo,se, they 

.would have to be taken, to various l>.~rtq nf th!" I"O""t,., 



and even abroad. It was only by constant practice anet 
facing high challenges of the games that the competence· 
for winning Olympic medals could be developad. In this-
connection, it was proposed· that bilateral competitions 
with other countries should be encouraged through special 
arrangements but the countries chosen should be such as to 
secure maximum training advantage to our sportsmen. 

(ix) A progress chart in each game should be devised and: 
should be maintained in respect of each spnrtsman. His 
progress should be scientificl!lly reviewed and anyone 
showing sign of slagnation should be replaced by others 
who show greater promise during national meets. 

(x) Coaches appointed to the centres should be given all facili-
ties to keep their knowledge up to date and encouraged to 
utilise international facilities for getting themselves 1l~ 
dated. These coaches should be given a salary which 
should be commensurate with their status and with the· 
responsibility with which they were charged. 

(xi) Budding Olympic hopes were proposed to be put through 
a very high and rigorous training under very close super-
vision. In order that this training should be attractive •. 
sFortsmen should be assured of a secured future and giveD 
adequate incentives to do their hard work cheerfully. It 
was recommended that they should .he assured of suitable-
jobs on the basis of their sports preformance. In particu-
lar, anyone who won a medal at the Olympics fhould be 
assured a suitable career of a post equivalent to a Gazett.ect' 
Class I Officer. A similar medalist in the Asian and Com-
monwealth Games should be suitably recognised by after--
ing his a job carrying a status equivalent to a Gazetted 
Officer in the Government. 

(xii) While there should be no reluctance to provide reasonably 
priced items of equipment to each training- centre, tbere· 
mwht be some items which were very expensive like TartaD· 
track. Even these expensive items should initially be-
provided to two centres, one in the North and ot.ber in 
the South. 

16.0. After discussing all these points, the Task Force came 0-
the conclusion that the programme was of such an _ urgent nature 
that if we meant besiness, we must ensure a steadily mounting ~ 
mentum to it right from the very start. The various operational-
steps which had been outlined above would involv~ the format-ioft-
of the National Talent Hunting Committee, which was the baa&, 
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of selection of sportsmen in each game, indentification of training 
centres and provision of residential accommodation and negotiate 
with many other departments for making it possible to have their 
sportsmen at the centres and sundry other organisational and cd-
ministrative issues. In this connection, scientific tests developed at 
the colleges of physical education like the Y . M· C. A.; College of 
Physical Education, Madras, may be made full use of iI. determining 
the suitability of sportsmen for a particular game/event. Such tests 
would prove extremely valuable in locating talent in gamps and 
soprts. 

16.1. The" Task Force was strongly of the view that ,he coun1ry 
could not afford to lose any more time. It was therefore, recom-
mended that for sorting out all these issues and for giving the ne-
cessary push to the whole project, a high level cell should be created 
in the Planning Commission which would work in close association 
with the . Minister of State for Planning whose initial address to 
the Task Force was the source of the Task Force's inspiration. Thii 
high-powered cell shoull'\' be set up immediately, and it should im-
mediately set out to put on the ground the various steps outlined 
above. If we could succeed in starting the programme and allowing 
no obstacles to stand in the way, we would have taken the first step 
towards our goal. 

17.0. The Task Force also discussed at length the probable 
strength of players to be selected in each game. Th.e final decision, 
of course, would be that of the National Talent Hunting Committee 
but the following suggested number might be found helpful: 

Hockey. so 

Wrestlinll 40 

Boxing 20-24 

Athletic. ISO 

Shooting 20 

Gymnastics SO 

Swimming SO 

Football SO 

Weillht-Iifting 30 

Basketball So 

(of course, these numbers include both men and wonlen of adequate 
<:alhrel. 
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18.0. In order to allay any ,doubts or fears, it should be mentioned 
~here that all the sportsmen covered in a training centre and hailing 
from various departments and institutions would be members (If the 
training centre for the purpose of training only. For participation 
in national meets, they would revert for the duration of the meets 

'to their parent departments and would participate on their behalf. 

19.0, The Task Force emphasised, even at the cost of appearing to 
repeat, that the whole man's training was most essential and it should 
should be spread over many years and all the budding sportmen in a 
particular game should live -together, mess together and be trained to 
gether, It was only when a united spirit and collective will was 
forged by this common residence and, training that the sportsmen 
woul~ go out to the Olympic competitions resolved to win. The 
players had to be imbued with national pride and ~vlth an indomit-
able will to win. 

29.0. The'iTask Force, while recortlIllending'these steps for imme-
diate implementation, was alsoconscio¥8 of the fact tha': for any sus-
tained effort in this' regar~ a long ter~ pl.'ogramme of promotion ,of 
'physical education, games aruisports was very essential for w hieb 
recom,mendatlons are made, in the second section.' 

SECTION II 

LONG TERM PROGRAMME OF PROMOTION OF PHYSICAL 
EDUCATrtYN, GAMES AND SPORTS 

21.0. The Task "orce recommended that the Government of India 
adopt a Nationa1 Policy Resolution for the promotion of games and 
lIportS. The essential features of this policy, among others, should 
:be as follows:-

(i) For ultimate progress in sports, a broad base of mass pal'-
ticipation is necessary, For this, physical education 
should be made a compulsory subject' in all schools 
throughout the country, up to the middle or high school 
level, after which it should be available as an elective 
subject not only in schools (Higher Secondary) but also 
in col1eg~s, 

(ii) Special efforts be made to discover sports talent by insti-
tuting competitions age-group-wise, The age-group~ 

suggested broadly were under 11 years, un.der 14 years 
and under 16 years. 

(iii) For students'. discovered as specially talented in spo,rts 
.and games, the Government of India had already agreed 
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to start five sports schools in the country. This was not 
adequate. We should have at least one sports school in 
each State as a long term goal. 

(iv) The programme of production of high grade coaches in 
the National Institute of Sports should continue to be 
strengthened as the needs expand. Efforts should . be 
made to improve the standards through bilateral arrange-
ments with foreign institutions of high standards. 

(v) All countries which had made good progress in sports had 
done so by systematic research and use of science in the 
service of sports. A small centre of sports medicine had 
been started in the National Institute of Sports, Patiala 
but this centre had to be suitably developed. Its scope 
should extend so as to cover bio-mechanics, etc. 

21.1. In discussing short-term programme the Task Force con-
~erned it.self only with the items of competition in the Olympics. 
But there were other games which were not Olympic items but in 
which w ~ had attained high standards in the International field, 
like Cricket, Tennis, Billiards, etc. Games like Badminton, Kabadi, 
Kho Kho~ etc. also need to be suitably encouraged - . 

, -'1.· 

Playground and Playing Fields 

21.2. One of the most glaring deficiencies is the lack of sports 
grounds and playground facilities in schools andCol:leges. It was 
essential that schools had -adequate playgrounds 80 that physical 
~ducation . and sports trailling could be carried out. 

In towns where the cost of land was high, it waa not economical-
ly feasible for each school or even college to have its own spotts 
ground or playfields. Here it was proposed that in each sector of 
the town, the Corporation or Municipality maintained ·playgrounds 
for 'Use of schoOls and colleges in the vicinity and if necessary, made 
a small charge· for their maintenan~e. 

It should also be ensured that in future town planning, adequate 
areas in the green belt zone were reserved for playgroundS. 

Nutrition 

21.3. One of the main reasons for our poor showing in sports, 
especially in the field events, was one from physique. If this was 
to be improved then we must pay much greater attention to the nut .. 
rition of our children flO that we could have healthy, vigorous.a:ad 
Ulvsica1lv tough ymrtJi from which to select our sportsmen. 
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21.4. The attention of the Task Force was also drawn to the report 
of the Planning Sub-committee for the Development of Games and 
Sports in the Fifth Five Year Plan appointed by the All India 
Council of Sports. The Task Force appreciated their effort and re-
c()mmended that in long term planning of development of sports, 
this Report should be given due consideration. 

21.5. The Task Force would like to lay special emphasis on the 
need for promoting sports among women, because of its wide-spread 
beneficial effects. In any scheme of promotion of sports, therefore, 
girls should be given a very special place and importance. 

23.0. The other schemes for the development of games, sp::>rts 
and physical education are listed below:-

(a) Grant. to National Sports Federations. 

23.1. There are 30 National Sports Federations in the country re-
cognised by the All India Council of Sports and assisted by the 
MiniStry of Education and Social Welfare. Barring a few of them, 
most of these Federations were weak financially and needed con-
tinued financial support from Government. These Federations func-
tioned within the framework of the corresponding international 
bodies and the International Olympic Committee and enjoyed com-
plete autonomy in their day to day functioning. These Federations 
had an important role to play for the development of sports at the 
ll'ational level amongst non-student youth. It was unfortunate that 
some of the Federations had become the preserve of certain vested 
interests and this had affected the functioning and selectirms of 
teams. It was necessary that suitable rules were strictly enforced, 
prohibiting a person from holding oftlce as President/Secretary / 
Treasurer for more than two consecutive terms. 

23.2. The Task Force recommended that the assistance avaIlable 
to them at present for holding of coaching camps, meeting expenses 
on participation in international sports events, purchase cf equip-
ment and payment of salaries to their Assistant Secretaries to ensure 
proper functioning of their offices should be continued during the 
Fifth Plan. An outlay of Rs. 50 lakhs was suggested for the pUll-
pose. 

(b) Grants to State Sports Councils 

23.3. The &tate Sports Councils had been set up j.n all States and 
Union Territories. Their main function was to develop sports in 
the States and to act as coordinating agencies for the various sports 
associations functioning within the State. They had to aBless anet 
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partially finance the requirements for stadia, play fields within the 
States and to provide coaching facilities. These Councils wel'e also 
charged with the responsibility of improving facilities for sports in 
the rural areas. The existing scheme provided for assistance by the 
Centre on a matching basis for the construction of stadia, swimming 
pools, fiood-lighting of stadia, purchase of sports equipment, holding 
of coaching camps and establishment of rural sports centre3. Be-
cauSe of financial constraints to raise their matching share, most of 
these Councils had not been able to fully utilise the Central assist-
ance available. The Task Force recommended that the quantum of 
Central assistance should be raised from the existing 50 per cent to 
75 per cent of the expenditure on various projects within the frame-
work of the Central Scheme. A total provision of Rs. 100 lakhs was 
suggested during the Fifth Plan period. 

(c) National SPOTts Complex, New Delhi 

24.0. Many advanced countries had developed a Sports Complex 
at their capitals for holding international sports events. Some of the 
more sports-conscious countries like the German Democratic Re· 
public had such complexes even in smaller towns. In Asia, cities 
like Tokyo, Jakarta, Bangkok, Peking, Kuala Lumpur, Singapore, 
Tehran and Phnom penh had sports complexes of international stall'" 
dards in which important sports events were held. India, which 
was the second largest country in Asia, was sadly lacking in these 
facilities and because of this had to decline, in the past, offers to 
hold international events like the Asian Games and the Common-
wealth Games. Individual Asian Champior:ships in various games 
were also offered to India but for these reasons, we could not avail 
of any such offer. To begin with, it was essential to develop a 
sports complex of international standard so that we might be able 
to stage at least events like the Asian Games and the Commonwealth 
Games. 

24.1. Recognising the necessity for such a National Sports Com-
plex in India, a provision of Rs. 75 lakhs was made in the IV Plan 
but for various reasons, the project could not be started. It had 
been emphasised that we should bid for the Asian Gam~ tn 1978 
and if the Games were allotted to India, the proposed Sports Com-
plex had to be taken up urgently and completed before the Games 
take place. In the first phase, the following works would be taken 
in hand:-

(1) Development of the area including earth filling; 



40 

(2) Construction of a covered stadia with a capacity of 10,000; 

(3) Construction of a covered swimming pool with a capacity 
of 5,000 ,(This may be located at Calcutta where aquatk 
sports have a high standard and popularity); 

(4) Construction of a Cycle track; 

(5) Construction of parking areas, internal roads, lawns, etc. 

(6) Construction of a lake for boating and yachting; and 

(7) Renovation of the existing National Stadium. 

These works according to preliminary estimates were likely to 
cost about Rs. 3 crores, In the Fifth Plan, a provision of Rs. 2 crores 
was recommended by the Task Force, 

(d) Sports Talent Search Scholarships 

25.0. To discover and nurture talented young sportsmen in the 
age-group of 14-19 years, the existing scheme provided for 200 
scholarships of Rs. 50/- p,m" each tenable for two years to those 
youngsters who had distinguished themselves at National level com-
petitions in different games; and 400 scholarships of the value of 
Rs. 25/- p.m. each to those who had similarly distinguished them-
selves at State level competitions. 

25.1. Considering the large number of student population in 
schools and the increased recognition of the need to impart adequate 
coaching to the young champions of the future, the Task Force re-
commended to double the existing number of scholarships of the 
value of Rs. 50/ .. from 200 to 400. Similarly, scholarships of the 
value of Rs. 25/- should be increased from 400 to 800 each year. The 
proposed increase was fully justified by the growing popularity of 
the scheme. A provision of Rs. 45 lakhs has been recommended for 
the Fifth Plan. 

(e) National Sports Organisation 

26.0. This scheme, included in the Fourth Five Year Plan for the 
Arst time, aimed at providing facilities for development of sports 
amongst students in the universities and colleges. Assistance was 
given under this scheme for:-

(i) development of physical facilities in universities; 

(ii) provision of qualified coaches; 

(iii) organising coaching .camps; and 
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(tv) award of sports talent scholarships. 

Assistance was provided broadly for construction of gymnasia" 
swimming pools, play grounds, subsidising the salaries of qualified 
coaches employed by the universities. The expenditure on holding 
of coaching camps and award of sports scholarships were financed 
On a 100 per cent basis. The Task Force has proposed to continue 
this scheme in the Fifth Five Year Plan because very few universi-
ties and colleges till today had the requisite facilities for the proper 
development of sports. Universities were the main nurserIes of 
sports talent and most of our play_ers in the Nation'll team were the 
products of the Univeriiiities. 

26.1. An allocation of Rs. 75 lakhs was proposed by the· 
Task Force for this Scheme. This amount might be provided under 
the U.G.C. Plan. 

(f) National Institute of SpOTts 

27.0. The Institute was established in 1961 with the object of pro-
ducing coaches of high calibre in different sports and games. The 
Institute had so far turned out about 2000 coaches. The Institute 
during the last 10 years of its existence had acquired a high reputa-
tion and has, of late, started attracting trainees from Afro-Asian 
countries. The Institute was housed in Old Moti Bagh Palace, 
Patiala which was a 50 years old structure and needed considerable 
alterations as well as augmentation of existing residential and other 
facilities. The National Institute of Sports Patiala has been saked' 
to prepare a master plan for integrated development of the campus. 
Broadly the urgent requirement of the Institute was in the follow-
Ing fields:-

(i) Construction of a Hostel each for the men and women; 

(ii) Construction of staff quarters; 

(iii) Construction of a Library and Lecture Hall; 

(iv) Construction of Adnlinistrative Block; 

(v) Construction of Shooting Ranges; 

(vi) Cons~ruction of Cycle Track; 

(vii) Construction of Water Reservoir: and 

(viii) Construction of garages and store. 

27.1. Further, .it was felt that the requirement of coaches for the 
Regional coaching centres, as well as universities and schools hact 
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.exceeded the present output by the National Institute of Sports 
which needed to be appreciably augmented. The Task Force re-
.commends Rs. 60 lakhs for the new structures as well as training of 
qualified coaches during the Fifth Plan. 

(g) Rural Sports Competitions 

28.0. The rural population of India had experienced neglect in the 
field of games and sports; and yet the rural areas have the highest 
.potential for sports talent. It was oply during the Fourth Plan that 
some nominal grants were allowed for establishment of rural sports 
centres. Those centres would become active if they held regular 
sports competitions and annual tournaments starting from the Block 
level to the National level. At the National level, two rural sports 
tournaments had already been held in 1971 and 1972 and the res-
ponse by the rural youth and their performance was most hearten-
-tng. During the Silver Jubilee Year of J,ndependence rural sports 
tournaments were proposed to be held at Block level, Distr'ct level 
and State level culminating in the Third All India Rural Sports 
Tournament. The Task Force has suggested that this pattern should 
be followed in the Fifth Five Year Plan. An outlay of Rs. 100 lakhs 
·is suggested for the scheme. 

(h) Laxmibai National College of Physical Education, G1l'aliOf 

29.0. Physical Edu~3t'on hns been recognised as an integral part 
of the National Plan to promote better standards of fitness and em .. 
,ciency which was an essential pre-requisite for excellence in sports 
-and games. With a view to developing Physical Education and 
Sports in an integrated manner, the Government of India has e~tab
lished the Laxmibai National, College for Physical Education at 
Gwalior on the recommendations of the erstwhile Central Advisory 
'Board of Physical Education and Recreation. There was a total 
Fourth Plan provision of Rs. 20 lakhs, of which Rs. 7.2 lakhs had 
been expended till 1971-72. A large chunk of the Plan olltlav for 
construction activities had not yet been spent. A provision of Rs. 15 
lakhs is suggested by the Task Force for the Laxmibai College of 
Physical Education during the Fifth Plan. 

(i) Promotion Of Yoga 

30.0. For promotion of Yoga, a provision of Re. 6.15 lakhs was 
-made in the Fourth Plan of which Rs. 4.5 lakhs had already been 
·expended till 1971-72. With this Plan provision, the demandc; of 
the only two institutions for Yoga (which have been helped all 
:along) could hardly be met. A large number of Yoga Institutions 
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,'recognised by the States were clamouring for assistance. Enquiries 
1rom foreign countries for sending acknowledged teachers of Yoga 
.and for establishment of Yoga centres abroad were being received 
by the Ministry of Education and Social Welfare. This would ne-
cessitate the setting up or adopting one existing Yoga centre as the 
National Institute of Yoga. Assistance would also have to be given 

:for basic research in Yoga, and for Yoga Teacher Training by the 
institutions recognised by the States. To cover all these, the Task 
Force has suggested that the Fifth Plan provision for t~e promotion 

. of Yoga should be Rs. 10 lakhs. 

(j) National Physical Efficiency Drive 

31.0. The Scheme is falling short of targets. The Task Force felt 
that the expenditure on this scheme might be kept at the level 
reached at the end of the Fourth Plan. The position might be re-
viewed after 2-3 years of its operation in the Fifth Plan. A special 
programme On the T.V. in the morning may be .introduced for the' 

.benefit of viewers of various age--groups. • 

(k) Bharatiyam 

32.0. The mass programme of physical education presented 
through the National and State Youth Rallies during, the celebra-
tion of the Silver Jubilee of Indian Independence made a good be-
ginning in 1972 when about one lakh of yout!l participated at 29 
centres in the country out of a possible number of ten lakhs of youth 
who were trained onder this programme. It is proposed to cover 
more and more youth, both student and non-student, under this 
programme in each year of the Fifth Plan. A sound pattern of orga-
nisation and cooperation of schools (middle and secondary) in the 
country and a large number of physical education teachers would 
be needed for the success of this programme. The programme 
would promote health, efficiency and a sense of achievement and 
fulfilment. An outlay of Rs. 2 crores is recommended by the Task 
Force for the implementation of this programme in the Fifth Plan. 

(1) National Cadet Corps 

33.0. This organisation was set up in the year 1949, 'to stimulate 
1he interest of the youth in the defence of the country'. This was 
open to boys and girls in schools and colleges within age limits 13 
to 18l lor the Junior Division and below 26 years for the Senior 
Division. The National Cadet Corps was a youth organisation with 
. a definite role, i.e., to make the youth of the country aware of the 
defence forces and the defence problem of the country, to give them 
~3559 LS-4. ~ - t 
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service training and to provide a trained and disciplined resource" 
of manpower for use during emergency. The N.C.C. was designed' 
to achieve the role envisaged for the Corps. The Corps is not meant 
to provide job trainin.g although it does give an opportunity to the 
students to compete for special vacancies in the officers cadres of 
the services. After the Emergency in 1962, some universities made 
N.C.C. compulsory for their under-graduates and its strength rose 
to 15 lakhs. It led to a certain amount of laxity in regard to eligibi-
lity for training. The Defence Ministry also found it difficult to 
depute adeq~ate number of efficient officers for such a large Corps. 
At present, the strength has stabilised at six lakhs for the Senior 
Division and seven lakhs for the Junior Division. The N.C.C. orga-
nised annual social service camps of 15 days' duration mostly in 
rural areas where the cadets get an opportunity to serve their coun .. 
trymen. The cadets partiCipated in sanitation drives,' literacy cam-
paigns, etc. during their stay in the camps. 

33.1. The Task Force has noted with satisfaction that the N.C.C. 
Cadets have done remarkable work at times of national emergency, 
natural calamities and the two wars of 1965 and 1971. It has, how-
ever, been felt that because of rapid expansion, it- has suffered in 
cohesion and discipline. In view of heavy investment involved in· 
the programme, it was suggested that its strength should be regu-
lated to meet the requirements of the Armed Force. It should be 
utilised to prepare officer cadets for the Defence forces. The other 
functions of this organisation should be taken over by the National' 
Service Scheme. 

33.2. The Task Force has noted that the Ministry of Defence has 
appointed a Committee to advise on the future expansion of the 
National Cadet Corps (if any) and other related matters. Presum .. 
ing that the programme of N.C.C. would be kept more or less on the' 
lines in the Fourth Plan, no amount is provided either in the State~ 
Olothe Central sectors for this programme for the Fifth Plan. 

Cost of the Programmes: 

34.0. The Cost of the various schemes for the development of' 
programmes for the Youth, Games, Sports and Physical Education 
has been estimated at Rs. 93.42 crores. In view of the :met, ho~ever, 
that according to available indication, the total outlay to be avail-
able for these activities is unlikely to exceed Rs. 50.00 crores, it is' 
necessary to draw up a scheme of priorities so that the available-
resources could be put to the maximum use. 
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tion of available resources not matching up to the financial require-
ments of the various schemes. It was, therefore, decided that while 
efforts should continue to be made to press for the availability of 
the requisite financial outlays in the Fifth Plan, a contingent Plan 
of operation in the likely even of the resources being inadequate 
for ."e purpose, might be kept in readiness, so that in the event of 
any reduction taking place, the most essential items need not be 
dropped. Accordingly, the Task Force has distributed the flnanc1al 
requirements of the various schemes in terms of the follo,ving prIO-
rities: 

Priority I. Which is the basis minimum to meet the country's 
need ~nd must be provided under any circumstances. 

Priority II. If the resources position improves, the programmes 
may be taken up for implementation. 

Pr10rity III. Constitutes the original recommendations of the 'I'ask 
Force. 

ReeommeDdatioD 

"The number of women students had come down steadily from 
66 in 1967-68 to 37 in 1971-72. This is disappointing. The Committee 
suggest that an effort to improve their enrolment should be made 
by offering suitable concessions to them." 

[SI. No. 14 (Para 1.145) of Appendix III to 86th Report] 

Action taken 

As per information received from the Lakshmibai National Col-
lege of Physical Education, the admission of women candiates has 
since registered an appreciable increase during 19.72-73 and 1973-74 
a~ would be seen from the folloWing figures:-

Year Total strength of 
women cawHctates 

1972-73 47 

1973-74 67 

Efforts would. continue to be made to further improve this 
position. 
[Ministry of Education and Social Welfare (Department of Educa-

tion) letter No. G-75015/1/73/YSI(3) dated 22-11-1973.] 
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"The per capita expenditure on training was Rs. 4,600/- during 
1970-71 whi=h came down to Rs. 4,212/- during 1971-72. The Commit-
tee consider this to be too high. .The teachel'-pupil ratio was 1 :9.6 
for the Degree Course ann, 1.3.2 for the Post Graduate Course. The 
position in thi,> regard in the Physical Education Colleges at Patiala 
and Amravati should be studied. While the Committee trust that 
the position would improve to some extent with increased admissions 
in the coming years, they see no justification for employment of 84 
Class IV servants in this institution. The percentage of Class IV 
staff to the total staff is 63.6 which can, by any standard, be describ-
ed as excessively high. There sh.ould be a progressive reduction in 
their strength." 

[Sl. No. 15 (Para 1.146) of Appendix I,II to 86th Report.] 

Action taken 

(a) Comparative Cost of Training 

As desired by the Public Accounts Committee, the positio:1 in 
the three Institutions viz. Lakshmibai National College of Physical 
Education at Gwalior, Government College of Physical Education, 
Patiala and the Hanuman Vyayam Prasarak MandaI Physical Edu-
cation College at Amravati has been studied. The study indicates 
that the three Institutions differ in several respects. 

'(1) Courses of Studies: 

The Lakshmibai National College of Physical Education offers a 
P~st-Graduate Degree Course (M.P.E.) is Physical Education of two 
years' duration after the Bachelor's Degree Course, or post-Graduate 
Diploma in Physi('al Education. The Patiala College offers only one 
year's course in Master's Degree. The Amravati College does not 
ofter any post-Graduate Course. 

The follOWing table compares the student strength in three 
Colleges in different courses during the year 1970-71:-
---------- .. --------_._-------. 

Lakshmibai Amravati 
National Colle8e 
College of 

. PhySical 
E:!llc,tlon, 
Gwalior 

Government 
College of 
Physical 

Education, 
Patiala 

._------------post-Graduate 
D~aree CO'Jraes 
Diploma Courses 
Certificate CO'lrses 

19 
202 ~9 

S8 • 
.There Ire I number of short-term COlll"8eS besi<\es a one-year course. 

2" IS" 
60 

tI4 
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The costs in the Lakshmibai National College of Physical Educa-
tion are not comparable with other institutions, as it caters exclusi-
vely to Degree and Post-Graduate Courses while the others are also 
catering to the large number of students at the. Diploma and Certi-
ficate level. Secondly, the standard of the Post-Graduate Courses 
(M.P.E.) at the Lakshmibai National College of Physical Education 
much higher as the students have to take a two years course for 
achieving the Master's level while Patiala College offers only one 
ye!r course. 

(ii) Teacher-Student Ratio: 

The Teacher-Student Ratio also differ as under:-

Amravati College: 

, There were 4 teachers (full-time) with a student strength of 59 
in the Degree Course. There was no post-graduate course in that 
year. The ratio works out to approximately 1: 15. 

(It may, however, be addeQ that 4 part-time teachers with hono-
rarium of Rs. 55/- per month and one teacher without any hono-
rarium were also assisting the Amravati College). 

Patiala College: 

It has 352 students and 27 teachers during 1970-71. This covered 
Certificate, Diploma, Degree and Post-graduate courses. No separate 
allocation of teachers between the courses could be made available 
in spjte of discussions with the staff concerned. The ratio comes to 
1:13. 

~ greak-up of the Teacher-Student ratio separately for Post-
Graduate and Graduate courses for Government College of Physi-
cal Education, Patiala could not be ascertained as information in 
regard to utilisation of teachers for different courses could not be 
made available by the College despite personal contact and discus-
.sions with the teachers concerned. 

(iii) Salary Scales: 

In addition to the more favourable teacher student ratio in 
Lakshmibai National College of Physical Education, the other rea-
sons for the higher unit cost are saraly scales in Lakshmibai National 
College. These scales recommended by the University Grants Com-
mission h~ve been provided with a view to attracting the best talent 
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befitting the training provided by,Q National College, and keeping in 
view the standar~s being maintained. The following table compares 
:the salary scales: 

Gwalior Patiala Amravati 
CoUcae_ Collelc Colleg: 

--- ---- -----
(Rs.) (Rs.) (Rs.) 

PrincipII uoo-16oo 450-1200 700-IIOO 

Rcader 700-1100 700--1100 NIL 

Lecturer 400-800 300-600 300-600 

Note : It may be mentione(i that while Lakshmibai National College of Physical 
BducauO!l. Gwalior ha~ two Readers. in Patiala there was oo.e Reader <\esilnated 
as Senior Lecturer. and in Amravati there Was no Reader. These fllctors aho 
account for the diflerence in the u'lit cost. 

(iv) Facilities and the cost of Maintenance of Buildings: 

The area of the Campus of Lakshmibai National College of Phy-
sical Education is 153 acres, as compared to 20 acres at Amra\>ati 
and 16 acres at Patiala. This in itself means a lot of difference in 
,cost of maintenance of the campus. 

'The actual area of the play-grounds at Lakshmibai National Col-
lege of Physical Education is more than twice the size of the entire 
campus of the other two institutions. 

In as much as the Lakshmibai National College of Physical Edu-
cation has all modern and latest structures for Administrative-cum-
College buildings, Auditorium, Hostels, Staff quarters, Hospital, 
Dining Hall and Recreation Centre and Gymnasium and Swimming 
Pool, the cost of maintenance of these buildings is .also according 
to the standards laid down by the Ceritral Government for similar 
facili ties. 

1,t may be mentioned here that while the Government College at 
Patiala does not spend anything on maintenance of buildings out 
of its. own budget allocation (the maintenance is being looked after 
by the State P.W.D. out of their own bur\get allocation), the College 
at Amravati has apparently some hired buildings, and it spends a 
negligible amount on maintenance. 

The College library, laboratories and other teaching aids in the 
Gwalior College are equipped and maintained at a much higher 
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!Standard, keeping in view the requirements of the National charac-
~ter of this Institution. 

The College grounds and other facilities have also been main-
'tained at a very high level of efficiency, in order to familiaries the 
-:students with good facilities for efficient training. Thes~ facilities 
-:are also used for the large number of All-India, Inter-U'niversity, 
Inter-Collegiate and other Competitions and tournaments which are 
iconducted throughout the year, at the College. 

Among other facilities, Lakshmibai National College of Physical 
Education has an independent Recreation Centre and Mess, a 12-
beded Hospital with a fully equipped Physiotherapy Department, 4 
Hostels with two-seater rooms for 300 students, complete with re-
·creation halls and other facilities, one flood-lit Basketball Stadium 
.;and one stadium for small games like Kamaddi, Volleyball along 
with several small games area spread over the campus. These faci-
iities do involve additional cost of maintenance compared to the 
.,-other two Institutions. 

(v) Facilities for Faculty Members: 

Being a National Institution, the faculty and the students at 
-Gwalior are drawn from all over the country, unlike the other two 
'State level institutions. With a view to' attract students from all 
·over the country, basic facilities in regard to hostel accommodation, 
as also staff quarters have been provided in the campus. .The hostel 
.accommodation is provided free of charge, while the students at 
Patiala and Amravati Colleges have to pay for their hostel accom-
modation. . 

(iv) Food; Expenses: 

As regards the food expenses of the students, these are subsidis-
ed to the extent of 50 per cent at the Gwalior College. Thus where--
as this college spends Rs. 900 per student per annum on cost of food, 
neither of the other two Colleges spends anything on this head as 
the entire cost of food is met by the students themselves and no 
subsidies are given by either of the two Colleges. This expenditure 
is not included in the per capita cost by the two Colleges at Patiala 
and Amravati. 

(vii) Other Services provided: 

The Lakshmibai National College of Physical Education also pro-
vide othel' services by organising seminars on physical eriucation, 

,;orientation courses in summer vacation, special courses for junior / 
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fresh University teachers, coaching in sports and also has been-
entruste with the responsibility for National Physical Efficiency 
Drive and National Prize Competition in published literature. A note 
in regard to these activities enclosed (Appendix I). 

While. th .. refore, the costs in the three institutions are thus. not. 
comparablfl rvery effort is being made to reduce the unit costs. 

(b) Excessive Ctass IV Staff 

As regards the excessive Class IV Staff to which the Public' 
Accounts Committee has drawn attention, the College is a co-educa-
tional and fully residential institution covering an area of 153 acres, 
and a number of buildings and play-fields spread over the entire 
campus, which makes it necessary to employ requisite numl1er of 
watch-men for security, and sweepers to keep the campus clean, 
gardeners and groundsmen for maintenance of playing-fields, trees 
and lawns. Employment of a sufficient number of cooks and mess 
staff is also necessary in order to provide messing facilities to the 
teacher trainees who stay on the campus practically round the year. 

However, in the light of the recommendations made by the Pub-
lic Accounts Committee, the Works Study Unit of the Ministry of 
Education and Social Welfare made an on-the-spot study of the 
Class IV position and out of the existing Class IV strength of 83 
(already reduced from 84 reported by the Public Accounts Com .. 
mit tee) , they have now recommended only 77. The surplus six 
posts will be progressively reduced. Since normal wastage in these 
categories will take a long time, every attempt will be made to 
absorb the six surplus Class IV employees in alternative employ-
ment. 
[Ministry of Education and Social Welfare (Department of Educa-

tion) End. No. G-25015!1!73!YSI (3) dated 29-12-1973]. 



ANNEXURE I 

LAKSHMIBAI NATIONAL COLLEGE OF PHYSICAL EDUCA-
TION (GWALIOR) 

Services rendered by the College in addition to teacher !'raining 

Although the primary task of the College is to prepare quality 
physical educators and leaders in recreation, it renders valuable 
service for the promotion of physical education and coaching in 
sports on the national, regional and local levels. 
1. Seminars on physical education: 

The College organised during the academic year 1971-72 a Work-
shop for Curriculum Construction in Physical Education for the 
Primary, Secondary, Collegiate/University levels of Education and 
Colleges of Physical Education. 

It organised a Seminar under the auspices of the U.G.C. for Uni~ 
versity Directors of Physical Education at which the curriculum 
on Physical Education for Colleges and Universities as prepared by 
the Workshop group was discussed and adopted. 

A second Seminor was held on behalf of the Ministry of Educa .. 
tion and Social Welfare for Principals of Colleges of Physical Edu~ 
cation. The delegates attending this Seminar considered the curri-
culum developed by the College for different levels of Education 
and also for colleges of Physical Education. 

The College has helped in prcjaring Syllabus of Physical Edu-
cation as an elective subject which has been adopted by the Central 
Board of Secondary Education for classes IX, X and XI to be offered 
by students who appear in the All India Higher Secondary Educa-
tion Examination. 

2. Orientation Course in Summer Vacation: 

As decided by the Board of Governors of the SNIPES the College 
conducts Orientation Courses in Coaching in Sports for teachers 
during the Summer Vacation. The College Hostels and other faci-
lities thus are utilised even when our regular students are away 
on vacatf'on. 

51 
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3. Special Course for JuniorlFresh University Teachers: 

The College will organise with assistance from the University 
-Grants Commission a four weeks special course on Physical Educa-
-tion and Sports for 50 Junior/Fresh University Teachers during the 
Dussera-Dewali Holidays in October, 1972 .. 

Similarly another Course for Physical Education staff of the 
:Schools that have started opening Physical Education as an elective 
. subject will be conducted during the Dewall Holidays. 

4. University Sports Programme: 

The College organises most of the Jiwaji University's Sports 
Competition programmes on its campus. The outstation teams are 
provided accommodation in the hostels of the College. If some hotel 
rooms were not vacant, it would become extremely difficult to pro-
vide this important service to the University. 

The College also organised the Inter-University Sports competi-
tions of the West Zone in sever~l sports. Similarly this summer, 
the College was the venue for a coaching camp in Badminton for 
men and women players of West Zone Universities, following which 
All India Selection Trials fO'r, the Universities Badminton Team 
were held. 

5. Coaching in Sports (Youth Centre Programme): 

The College provides regular ~oaching to students of Greater 
Gwalior in different games and sports about 250 students from 
different schools attended this coaching programme in 1971-72. 

Besides, coaching of local army teams is done by the College on 
a seasonal basis. Some times outstation army teams are specially 
sent for training at the College in Athletics, Basketball, Football, 
Volleyball etc. 

Ii. Summer swimming programme: 

The College Pool is used for special swimming programmes dur-
fng the summer months of May and June by the students of Greater 
Gwalior. More than 200 boys and girls became members on month-
ly basis to take advantage of learning swimming or improving their 
performances. 
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"7. Oliciating at Sports Competitions: 

The staff and students officiat~ at important sports competitions 
'in Gwalior and many times when invited at Regional levels of com-
petitions as well. -

8. Literary Activitie.s: 

The Principal and some of the staff members frequently write 
articles for professional journals. The Principal is invited for lec-
tures On Physical Education. Two staff members have written books 
on Sports under the Ministry's SCheme for prodUction of popular 
literature. 

'9. National Physical Efficiency Drive: 

The College is now entrusted with the entire responsibility of 
·organising and conducting the National Physical Efficiency Drive. 
It involves lot of work like production of posters, pamphlets, book-
lets for the Drive, holding annual Seminars, distribution of Certi .. 
fieates, Star-pins etc. It also conducts the National Awards Com-
petitions in Physical Efficiency. 
10. National Prize Competition in Published Literature: 

The College has been conducting the National Prize Competitions 
for the published literatUre in Physical Education, Sports, Yoga etc. 
since the year 1970-71. 

In the Light of the services rendered by the College, as briefly 
described above, it would be seen that it is fulfilling the expecta-
'tiom; with which it was started. The College besides, is continual--
Iy called upon to give expert advice in the field of PhYSical Educa-
tion by the Ministry of Education and Social Welfare. Recently it 
prepared the Mass Youth Rally Programmes and trained nearly 300 
'teachers for all States/Union Territories in this Programme to be 
-staged in State Capitals and in Delhi to mark the 25th Anniversary 
-of India's Independence. 

Recommendation 
The Scheme for preparation of suitable books in Indian languages 

and translation of standard works into these languages to ensure 
adequate supply of standard university boo~s was started in ]959, 
The scheme was implemented under the aegies of the Standing 
Commission for Scientific and Technical 'Terminology through tran-
slating agencies and Book Production Cells opened in universities 
and other institutions. No estimates of the cost of the scheme were 
prepared as it was stated to be a promotional venture. No time-
bound programme appears to have been laid down for the imple-
mentation of the scheme- The progress made in publishing the 
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books in Hindi and other regional languages upto the end of 1971 .. 72 
has been that out of the total 450 Hindi books allotted for transla.: 
tion or as original work, only 139 have been published, 51 are stated 
to be ill' press and 19 have been withdrawn. Thus, 241 Hindi books 
still remain to be sent to press. Similarly, out of the total 156 books 
allotted for translation or as original work in other languages, only 
48 have been published, 22 are stated to be in the press and 53 have 
been withdrawn, leaving 32 books yet to be sent to press. The Com-
mittee cannot congratulate the Ministry on the zeal and dilligence 
with which this scheme has been sought to be implemented. Even 
after paying Rs. 51,07,227 to various translating agencies upto the 
end of 1971-72 more than half of the total number of books allotted 
i.e. 241 (Hindi) and 32 (other Regional Languages) remain to be 
sent to the press. It is difficult to resist the conclusion that the fin-
ancial implecations of the scheme has been no one's concern .. The-
Ministry should examine the entire scheme with a view to ensuring 
that further expenditure is kept to a minimum. 

[SerUa No. 16 (Para 1.75) of Appendix III to 86th Report.] 

Action Taken 

The scheme has been pursued after 1968-69 only with a view to' 
...,inding it up. This has been done. because in 1968-69, in pursuance 
of the National Policy on Education adopted in 1968, a Centrally 
Sponsored Scheme for the production of university level books in 
Hindi and Regional Languages was launched with a provision of 
Rs. 12 crores available up to the end of the Fourth Five Year PlEIn. 
Since university level books were henceforth to be produced under 
the new Centrally Sponsored Scheme, expenditure under the scheme 
under review has been kept to ~ minimum. The total expenditure 
under this scheme during the last thr2e years (1970-71 to 1972-73) 
has been only Rs. 3.85 lakhs. Throughout this peroid money has 
been spent on setting of outstanding bills and meeting committed 
liabilities; fresh liabmties have not been undertaken. The spillover 
work of book production under the scheme has been transferred to 
the Centrally Sponsored Scheme. The scheme under review has 
been further examined and no pr.flvision under it has been made 
in the tifth Five Year Plan. 

[Ministry of EdUcation and Social Welfare (Department of Educa-
t.ion) O.M. No. F.20-4/13-L.I dated 19-11-1973.J 
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Recommendation 
Initially 300 titles for translation were selected in 1958 but later -on when the scheme came into operation, these titles were review-oed by the Commission for Scientific and Technical Terminology in 1965. As a consequence of this review, some books were found un-suitabJe for translation and withdrawn. The Committee regret to note that the inordinate delay of about six years in placing the books before the Commission for review after the Scheme came into OpE-ration has resulted in infructuous expenditure to the tune of Rs. 31,570. 1f , 

[Serial No. 17 (Para 1.176) of Appendix III to 86th Report.] 
Action Taken 

The point of view of the Ministry of Education was stated before the Committee during evidence as reproduced in its Report from paragraphs 1.164 to 1.166. No new titles under the scheme review-·ed by the Committee have bl*m taken up for publication in the Fourth Five Year Plan since, as already stated, the scheme has been discontinued except for winding up operations . 
. [Ministry of Education and Social Welfare (Department of Educa-

tion) O.M. No. F.20-4/73-LI dated 19-11-1973.] 
Recommendation 

The Cornrndttee feel that adequate steps have not been taken by the Ministry in utilising the titles !llready pUblished. It is regret-able that out of 143 titles published till the end of 1968-69, only 31 were prescribed as text-books upto October, 1970. Oue of the ex~ . planations offered by the Ministry is that the books which had al-ready been published are mainly suitable for post-graduate studies whereas the medium of instruction in different universities at post· graduate level still continues to be English. This factor ought sure-ly to have been taken into consideration before the scheme was launched. It is noteworthy that as on 15th June, 1972, 79 per cent of the printed copies of 9 Hindi books produced by the Delhi Uni-· 
versity upto 1967 remained unsold. 

[Serial No. 18 (Para 1.188) of Appendix III to 86th Report.] 
Action Taken 

Steps have been taken since the very inception of the new Cen-
tral~y Sponsored Scheme of University Level Book Production launched in 1968-69 to underline the necessity of utilising the books produced by requesting the State Governments and the Universi-Ues concerned to prescribe/recommend these books in their diffe-rent syllabi. Letters have been addressed to Vice-Chancellors at ,.d,ifferent times in this context and the good offices of the University 
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Grants Commission have also been sought. Besides, the guidelines 
issued to State Governments at the inception of the scheme suggest-
ed that "Universities should prescribe in their syllabi the books' 
produced under the programme". In order to facilitate this, full 
cooperation of univerSity teachers is obtained at the time of selec-
tion of a title for its production. 

As regards sale of books, the State Government"! were requested 
to arrange the sale of books produced through sale depots of the 
different universities. Besides, the Commission for Scientific and' 
Technical Terminology have appointed four wholesale agents and 
80 retail sale agents. They have also been advertising their books 
through important newspapers. 

[Ministry of Education and Social Welfare (Department of Educa-
tion) C.M. No. F.20-4/73-L.I dated 19-11-1973.r 

Reeommendation 

The Committee note that although a coordinating committee for 
Hindi speaking States has been constituted for promoting the salE: 
of Hindi books but for other 5tates contacts are made individually. 
The Committee recommend that the feasibility of constituting co-
ordinating committees for other Regional Languages should be 
examined and action taken accordingly. The Committee would fur-
ther suggest that both the existing Coordinating Committee and the' 
new ones should be specifically 1:lirected to organise their work tn 
such a way that they are able to achieve the maximum results. 

[Serial No. 19 (Para 1.189) of Appendix III to 86th Report.] 

Action Taken 

With regard to the feasibility of constituting coordinating Cl)m-' 
mittees for regional languages under the scheme under review, it 
is felt that since in respect of the old scheme, only winding up ,.,pe-
rations have been in force for the last few years, the formation of 
any fresh coordination commdttees at this stage would not be use-
ful. Arrangements, however, have been made for ensuring coordi-
nation under the Centrally Sponsored Seheme. A Conference I)f re-
presentatives of Hindi speaking States, which meets periodically, 
coordinates the book production programme in Hindi under the 
Centrally Sponsored Scheme; while coordination in respect of other 
regional languages under the Centrally Sponsored Scheme is to be 
ensured by periodic Conferences of Directors of University Level' 
Book Production Boards of the different States to which represen .. 
tatives of the State Governments are also invited. The first such 
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conference has already been held. The agenda for this Conference 
was prepared and discussions guided at this Central level, in order 
t.o obtain optimum results. 
[Ministry of Education and Social Welfare (Department of Educa-

tion) O.M. No. F.20-4/73-LJ dated 19-11-1973.) 

Recommendation 

The Committee would like to be informed of the circumstances 
under which delay in taking effective steps to recover the balance 
of Rs. 11,810 occurred. The Committee also urge the Ministry to 
take suitable steps to recover the money. 

[Serial No. 21 (Para 1.194) of Appendix III to 86th Report.} 

Action Taken 

Please see Government reply against paragraph 1.193. As stated' 
. therein the recovery of Rs. 11,810 has already been made from the 
Institution. 
[Ministry of Education and Social Welfare (Department of Educa-

tion) O.M. No. F.20-4/73-L.I dated 19-11-1973.} 

Recommendation 

The Committee also note that out of the total grants of Rs. 43.36' 
lakhs paid to 47 Institutions during the period 1961-62 to 1968-69, 
utilisation certificates for Rs. 3,40,929 were awaited up to the period 
1971-72. The Committee would like to be informed of the details 
of utilisation certificates yet to be received from the respective in-
stitutions. The Committee urge the Ministry to take necesary ~teps' 
to obtain the utilisation certificates from the respective institutions 
and . to recover the unspent balance from them. 

[Serial No. 22 (Para 1.195) of Appendix III to 86th Report.} 
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Action Taken 

As recommended by the Public Accounts Committee, necessary 
steps have been taken to obtain utilisation certificates from the 
institutions from which such certificates were still pending, and to 
recover the unspent balances lying with them. These steps induded 
visits of officers to these agendes, issue of letters and reminders, 
and the use of good offices of the University Grants Commission in 
respect qf the universities which functioned as agencies under the 
scheme. As a result of these endeavours utilisation certificates for 
Rs. 1,77,125.26 only are now awaited, as against the figure of 
Rs. 3,40,929 quoted in the Report of the Committee and the figure 
of Rs. 17.80 lakhs mentioned in the relevant Report of the C.A.G. 
The position regarding recovery of unspent balances has also im-
proved, and a sum of Rs. 89,455.67 now remains to be deposited by 
the institutions concerned as against a sum of Rs. 3.64 lakhs which 
was with the agencies in September, 1971. A statement showing the 
details of utililllltion certificates yet to be received from the different 
institutions and the unspent balances yet to be deposited is appended. 

[Ministry of Education and Social Welfare (Department of Educa-
tion) C.M. No. F. 20-4j73-L-I dated 19-11-1973] 



STATEMENT SHOWING THE POSITION OF PENDING 
'UTILISATION CERTIFICATES AND UNSPENT BALANCE 

~1. Name of the Aaency 
No. 

I, Alra University 

~, Al1ah.abad ,University 

3, Roorltee ~ niversity 

4, Vigyan Perished 

(" Guru1tul Kan&ri Hardwar 

-6, Dy, Director Education, Patna 

-7,MagadhUniversity 

.8, Bihar University , 
'9, Vikram University, 

ItO, Jabalpur University 

:II. Sa\llu University • 

.n. Kurukshe&ua University 
~3, Calcutta Universit) 

,14. Punjab University, 

3S, Annamalai University 

a6. My~ore University, 

'17. Krunatak University 

..... 

.18, Delhi Implementation Board 

GRAND TOTAL : 

'Recommendation 

U.C.awaited Unspent 
balance Iyinl 
with the .\c-
eIley' 

Ra. Re, 

74,270'71 

30,000'00 

5,006' 69 1.,198~9 

a,975 ,37 

4,868'19 

2,000'00 

986'95 

5,000'00 
36,534' 68 

5,059' 20 

36,83.'.8 

2,282' 29] 

140422 '41J 5,959'39 ! 
754'32 

2,385' 001 2,615' 00 

2,995' 25 2,004'75 

16,000' DO 

90427'70 

---
1.17,125'26 89.455,6, 

.• ---

Government paid grants totalling Rs. 200 lakhs during the years 
t988·69 and 1'969·'m to the University Grants Commission to meet 
the financial requirements of the hospitals attached to the Medical 

:3559 LS-5. 
, 
.,..:.._.1 .... 
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Colleges of Aligarh Muslim and Banaras Hindu. Uni.versities for the' 
construction of buildings and purchase of equipments against the-
overall requirement of Rs. 302 lakhs determined by a Committee, 
appointed in August, 1967. The Com~sion, however, paid to these 
Universities Rs. 104.70 lakhs only during these years. Grant of 
Rs. 95.30 1akhs was thus prematurely paid to the University Grants 
Commission. Further payments to the extent of Rs. 40.15 lakhs only' 
were paid to the universities upto 15th October, 1972 leaving a' 
balance of Rs. 55.15 lakhs with the University Grants Commission. 
It)s, therefore, clear that the release of grant to the U.G.C. was not 
regulated according to the requirement from year to year. The 
Committee desire that funds should not be locked up in this manner' 
is future. 

[S1. No. 23 (Para 1.209) of Appendix III to 86th Report}' 

Recommendation 

The requirements. of AIigarh Muslim University and Banaras 
Hindu University as assessed in 1967 were Rs. 106 lakhs and 
Rs. 196 lakhs respectively. The amounts spent were, however,. 
Rs. 88.60 lakhs upto 30th September, 1972 in the case of the former 
and Rs. 51.25 lakhs upto 31st May, 1972 in the case of the latter. 
The Committee learn that no time-schedule was fixed for the con--
struction of buildings and procurement of equipments. They consi-
der this to be a lapse. The progress is obviously unsatisfactory. 
In future before grants are committed a firm time-schedule should' 
b~ insisted on and grants should be released with reference to actual' 
progress made. 

[S1. No. 24 (Para 1.210) of Appendix III to 86th Report]. 

Action Takeu 

The University Grants Commission, while noting the recommen-
dation, has stated that in the completion of a building project from 
the planning Ilage a lot of agencies are involved in the planning of 
the project, in the approval of the plans and estimated and in the 
finalization of the tenders for the construction wOTk and that the 
grantee institution is dependent on many extraneous factors for the 
completion of the work at different stages. It was however felt that 
from the stage of award of work to the completion of the building 
the grantee institution would exercise sufficient control in complet-
Ing the project according to the schedule. All eftorts will, however r 
be made to ensure that there is not unnecessary locking of funds in 
future. 



In consultation with. the C.P.W.D., the Commission had decidett 
In January, 1971 ort the time schedule to serve as guidelines for tbe 
grantee institutioB for completion of buildings assisted by the Unit' 
versity Grants Commission from the stage of award of work to tb. 
completion of the building as. circulated vide University Grantf' 
Commission letter No. F. 33.6/64(CD) dated 28-1-1971 (copy en-
closed). • 

So far as the grants are concerned they are released on the basis 
of prorl-ess of expenditure and the construction work to be supplie<J 
by each University half yearly i.e. for the periort ending 30th SePl-
tember and 31st March every year. This procedure ensures that 
funds to a University will be released (except the 1st instalment) 
onJy after the University has utilised the grants already paid. 'r 

[Ministry of Education & Social Welfare (Department of Education) 
U.O. No. F. 9-42/73-U. 2 dated 19th November, 19731 . . . 

UNIVERSITY GRANTS COMMISSION 
BAHADURSHAH ZAFAR MARG 

NEW DELHI 
" No. F. 33-6/64-(CD) 

To 

28th January, 1971 .. 

The Registrar 

SUBJECT: Time-limit fOT the completion of building pToject.~ cons
tructed with assistance fTom the University Grants Com-. 
mission. 

Sir, 

The question of prescriHng a time-limit for the cempletion of 
building projects. constructed with assistance from the University 
Grants Commission has been under the consideration of the Com-
mission for quite sometime. The Commission is aware that in the 
c01llpletion of a building project from the planning stage a lot of 
asencies are involved in the planning of the project, in the approval 
of the plans and estimates and in the flnalisation of the tenders Jor 
the construction work, nnd that the grantee Institution is depen~ 
dent on many extraneous factors for the completion of the wor" 
at different stages. It is, however, felt that from the stage of award 
of work to the completion of building the grantee institution ca.~ 



exercise sufficient control in completing the project, according to a 
4Chedule. The University Grants Commission on its part in the 
procedure laid down for release of grants for building projects, has 

, tried to reduce the formalities to the minimum so that the building 
·.,roject is completed as early as possible. 

In consultation with the C.P.W.D., the Commission has decided 
. on the following ,time schedule, to serve as guideline for the grantee 
In:;titution for completion of buildings assisted by the University 
Grants Commission from the stage of award of wOl'lk to the com-
'f)letion of the building. 

Typ: of builc1insl Upto RI. RS·5o,000 Rs. a lath, RI. 5 Iakha Rs. 10 Iakhs 
C'l~t of p~okct SO,OOO to to to to 

month. RI. a,oo,ooo RI.SIakha Rs, 10 Iakhs Rs. :as 1akhs 
months months months mon1hs 

~--

Sinlle Storey 5 7 10 II 13 

Double Storey 7 10 13 I2 14 

Three Storey 10 la 13 14 16 

Four Storey 13 16 17 18 

Five Storey 17 19 19 

Six Storey 20 22 

Seven Storey 23 24 

Bight Storey . 2S a8 

It is hoped that the university would make all efforts to com-
plete the building projects according to the time-schedule indicated 
above. 

This may also be brought to the notice of the college affiliated 
to the university. 

Yours failthfully. 
Bd/- (L. R. MAL) 

BeeommeDdatloD 

The NCERT established four regional colleges of education at 
4jmer, Bhubaneshwar. Bhopal and Mysore during 1963-65. Ac-
Gording, to a dicision taken in May. 1965 the scope of the colleges 
was enlarged to include a four-year course each in Agriculture. 
Commerce and English. The expectation then was that each college 
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would have a student population of about 2,000' in t~e regular cour. 
Bes alone as against the original target of 700 only. In February, 
1966 the colleges were directed to start summer sehool-cum-corres-
pondence courses to meet the backlog of untrained teachers. There 
were, however, only 190~, 2773 and 3439 students <including students 
of summer school-cum-correspondence courses), on the rolls of all 
the four colleges during 1966-67 to 1968-619. The latest position iw 
that there are about a thousand students in each college. Thus there 
is a big shortfall as compared to anticipations. The annual expen-
diture on these colleges ranged from Rs. 87 lakhs to Rs. 123 lakhs 
during the period 1966-67 to 1971-72. A Review Committee appo~n
ted by Government in January, 1968 felt that the cost of the pro-
gramme is high in proportion to the marginal gains in quality. The 
per capita expenditure on training is Rs. 3051 per annum during 
1970-71. The Committee consider that the matter calls for a detailed 
examination with a view to ensuring fuller utilisation of facilittes 
available with the colleges. 

[81. No. 25 (Para 2.52) of Appendix III to 86th ReportJ 

Recommendation 

The Regional Colleges of Education were started with the object 
of preparing teachers for the multipurpose schools. However, .the 
number of multipurpose schools in the country which rose frp. 
374 at the end of the First Plan to 2446 at the end of the Third 
Plan has now come down to 508. Thus the multipurpose schdols 
have proved not to be popular and appear to be on the way out. 
The future role of the regional education colleges should, therefore 
be defined and necessary changes made so that these colleges may 
function without duplicating the efforts of other training coUegett 
in the country, . If' 

[81. No. 26 (Para 2.53) of Appendix III to 86th Report] 

Recommendations 

From the evidence tendered before them, the Committee find 
that no detailed study was made before starting the regional colle· 
ges.' Further . the Committee were informed that although the multi-
purpose schools were intended to offer seven diversified course, 
such as domestic science, technology, agriculture, commerce anc$ 
fine arts apart from science and humanities, no use~ent was made 
regarding the number of schools offering eac,b. of these course!'. 
Thus the provision of various fac1lities in the Regional Colleges of 
Education was notplanDed acienti~cally OD the basis of act\&aJ need. 

[Sl. No. 2'7 (para 2.M) of AppendiX In to 86th Report] 



Reeommendation 

:" According to the Review Commit~e the· four-year degree ('ourse" ,S rleveloped in these colleges merely add the subject matter and 
ihe professional part (which continues to remain separate) rathE'I" 
jhan integrating them as such. They had also felt that 
1he four-year courses are not the answer to the teacher training 
problem in India. Following the Review Committee's recommen-
~ations four-year courses in commerce and teachnology alone have 
peen stopped. The courses in Science and English are, however, 
con.tinued. In this connection the Committee find that two com-
mittees appointed by the Executive Committee of the NCERT to go 
into the recommendations regarding discontinuance of Science and 
English courses have suggested continuation of these courses with 
some modification. The Committee feel that the four-year courses 
have not been conceived properly. They desire that Government 
should have another look into the matter in the light of the obser-
vations of the Review Committee. 

[S1. No. 28 (Para 2.55) of Appendix III to 86th Report] 

Action Taken 

The Governing Body of the NCERT at its meeting held on the 
31st May, 1965 decided that each Regional College, wqen fully deve-
loped, should have 720 admissions each year to different courses, 
Or a total students enrolment of about 1970. But actually the faci-
lities were not provided for 1870 students as visualised in 1965, due 
to. Council's decision to discontinue a number of courses. 

On the recommendations of the Review Committee with effect 
from 1968-69 the following courses were discontinued;-

, .' 

. . 
r ~. 

., 

1. Four year course in Technology in all the Colleges. 

2. One year B.Ed. Course in Home Science in RCE, Ajmer 
and My-.ore. 

3. One yer B.Ed. Course in Fine Arts in RCE, Bhubanespwar 
and lPtopal. 

4. One year S.Ed. Course in AgnclI*'re tn RCE, bhubaneah-
war and My-sore. 

Provision of various facilities in the ft8gionaJ Colleges of 
£ducatio&) was not. plalUled on a scientific .basls having 
regard to actual need. 
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The Secondary Education Commission (1953) recommended the 
:.rnultipurpose schools should be established wherever possible to 
provide varied courses to students with diverse aims attitudes and 
~ill~. ' 

The number of multipurpose schools in the country rose from 255 
at the end of the First Plan to 2446 at the end of the Third Plan. It 
was expected that during the Fourth Plan there would be appreci-
able increase in the number of multipurpose schools in the country. 
It was realised that a number of obstacles would need to be over. 
come to strengthen the movement of multipurpose school education. 
The most fundamental and consistent weakness of the mUltipurpose 
schools was the lack of qualified, trained and competent teachers 
·especially in the vocational streams. The Regional Colleges were 
..established to meet this need. The facilities for training teac,hers 
in vocational subjects including Science were planned. It could not 
be visualised at the time that the multipurpose schools would prove 
to be unpopular during later years. 

In no Regional College of Education Hostels, class-room and 
'laboratories were prOvided to accommodate more than 700 students 
and admissions are restricted accordingly. (Please see Annexure I). 

The Council has been, reviewing the programmes of Regional 
'Colleges of Education generally (once a year) to ensure proper 
utilisation of facilities available with the College. A number of 
posts, especially in technology, agriculture and commerce have not 
'been filled in view of the discontinuation of the courses. The 
-c~>uncil has recently (4-9-73) decidecti to run the one year agricul-
ture course leading to B.Ed. degree only in one college from 73·74 
and admission will be made on all India basis. Decisions have also 
'been taken recently to increase the number of seats in science .. 
courses according to the demand of the region Representatives of 
the State Governments serve on the Management Committee of the 
Colleges and advise the Council regarding the State requirements 
both for pre-service and inservice education of teachers. All these 
measures are likely to reduce appreciably per-capita expenditure 
on training. 

The Regional Colleges of Education gave up the object of pre-
paring teachers for multipurpose schools long ago since 1968-89. 
The Reglonal Colleges are now working with the object of improv. 
ing teacher educatiOil proll'ammes by experimenting with new typed 
-f7t c:wnes and innovative ideas both at the primary and secondary 
le-1els. Maximum care is taken by the Councll so that th. Regfonal 
<Colleges may function without duplicating, the efferts of other 
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training colleges in t~· country. This suggestion wUI be kept ire 
vi~wof the Counctl for all future programmes. 

The Executive Committee of the Council has decided in April 72' 
to"undertake a study for 1II1e evaluation of the Regional Colleges 
project as a whole. The study is now in progress. On the basis of 
the findings of the study an attempt will be made to provide facili-
ties to each college on a scientific basis having regard to actual 
need of the region. The modified four year courses in Science and' 
English have been introdu~ed only recently with the approval of the 
aftl1i!lting universities. It will be possible for the Council to give' 
another look into the matter in the light of experience after 3/4 
years. TIle Council has however, decided not to start any other-
four-year course .in the meantime. 
FKUer UtilisatiOn of Facilities: 

The facilities that are available in the Regional Colleges are' 
being utilised carefully. The facilities developed in the Department 
o.f Science in the disciplines of Botany, Chemistry, Mathematics, 
Physics and Zoology are fully utilised in respect of laboratory 
space and equipment. Since admissions in the four year technology 
course were stopped from the academic session 1968-69 there was 
a progressive reduction in the utilisation of the facilities and equip-
ment of the Department. However, as four year Vocationalised 
Science and Language C'ourses were started from the academic 
session 1971-72, there has been a progressive increase in the utili-
sation facilities of the technology Department and would get fully 
utilised from the next session. The facilities developed with the 
Department of Agriculture, Commerce and Language are at present 
fully utilised. 

The Home Science equipment of the Regional Colleges of Edu-
cation, Mysore was donated to the post graduate Department of 
Home Science of the Mysore University as the course at the Re-

f gional College was discontinued. From the session 1972-73 the four 
year integrated courses have incorporated the work experience as 
one of the examination subjects. The facilities that are available 
in the Wood-Workshop, smithy) sheet metal, fitting machine shop 
and electrical shop are being,.put to full use. Moreover, new voca-
tional courses are getting startel!. During 1973-74, pre-university 
courses in Technology, Commerce and Agriculture have been intro-
duced in the Regional College of Education, Mysore and similar 
cour .. are likely to be started in othe~ Colleges during 1974-75. New 
programmes of 'Work Experience' have been introduced recently 
utilising the staff and equipment made available on account of discon-
tinuance of four year courses. In Technology and Commerce and 
one year eourse in Agriculture. A few vocational programmes for; 
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out of school youth have been introduced in the Regional Colleges 
after the discontinuance of Courses in Technology, Commerce and 
Agriculture which are in progress. Courses in (1) Wireman (ii) 
Machine-man (iii) Welding (iv) Machine Turing (v) Grill Work 
(vi) Electrical Wiring (vii) Radio:Repair (viii) Horticulture (ix) 
Stenograph are offered. 

The content of the present four year courses in Science and 
English have been enriched by introducing vocational subjects like 
technology, commerce and agriculture to enable the students to 
work in work-experience programmes in secondary schools. The 
Councll has also appOinted a Committee to assess the requirements 
of staff and equipment in technology according to the revised needs 
of the colleges and to advice the Council regarding the utilisation 
of surplus equipment and staff if any. 

Four Year Degree Courses as developed in the Colleges me1·ely add 
to the subject matter and the professional part rather than inte
grating them as such: 

The four year courses represent an integrated sequence of general, 
professional and content education as opposed to a separate three 
year degree course plus a one year teacher education course. The 
entire programme, is envisaged as profeSSional preparation for 
teachers by bringing about integration between theory and practice. 
About 60 per cent of time is spent on content courses and the re-
maining 40 per cent of time is spent in professional education and 
general education during the four year sequence. These courses 
are based on the belief that a student should not only achieve 
mastery of the subject but also to learn the improved methods 
of learning and teaching techniques at the same time. This is 
expected to be achieved by integrating _ general education, pJ;'ofes-
sional education and specialised subject study. Through the foul' 
year integrated courses, attempt is made to help the prospective 
teachers to appreciate their role in the school and the community. 
It is a common feature in the Regional Colleges to explain to the 
students the different concepts of the subjects matter with suitable 
methodology appropriate for the lesson. 

Internship in teaching as against simple practice teaching has 
been introduced in the Regional Colleges with a view to providing 
e!cperiences to the students in the arts of the profession and the 
.mow-how of class-room teaching. Internship places the studentS" 
In the school situation as a whole-time apprentice under ~ co-operat-
Ing ~acher. It provides him an opportunity to have a continuous 
teaching experience over an extended period of time by bringing 



!integration between theory and practice. Interll$hip in teching 
provides a teacher with opportunities to test and apply various 
theo!,eti ~al concepts, m~thods and techniques of teaching and helps 
him to build the professional experience with understanding ~nd 

:ski11. 

It will, therefore, be seen that the four year degree courses in 
-t:1e Regional College do not merely add to the subject matter and 
the professional part. Attempt has been made from the very begin-
ning to bring lntegration between the subject matter and profer.-
sional education. It is, however, true that it is not easy to achieve 
this objective as the members of the staff of the Colleges in the 
beginning 'were not familiar with this kind of integration. 

Vt.linistry of Education and Social Welfare (Department of EduCE1.-
~on) O.M. No. F. 2·-5/73-Schools-4 dated the 27th February, 1974] 



ANNEXURE I 

The actual available hostel accommodation is as follows:-

NlIu~ oft.he C:>Uege No. of Intake 
Hostels Q.ptcity 

'Resional Colltge of Education, Aimer. 6 660 
Regional College of Education, Bhop:!!. .. 432 
Regional College of Eudcation, Bhubaneswar. 4 714 

Regional College of Education, Mysore. 4 720 

The Enrolment as on July, 1973 (73-74) has be", as follows :-

It..C.E., Ajm~r 

".C.E., Bhopal 

R.C.E., Bhubaneswar 

".C.E., Myrote 

4-year Science B. Ed. Course 
(I-4th Year) 

17S 

I-year Courses including Correspondence S33 
Courses 

M. Ed. (Science Education) • S 

B. Sc.(Hons)!B.Ed. (I-4th Year) 2.n 

B. A. (Hons) B. Ed. (I-4th Year) 82 

One Year Courses incbldinl Correspondence 37$ 
Courses (approxi-

mately) 

M. Ed. Courses ao 
688 

B. Sc., B.Ed. (I-4th Year) 

B. A" B.Ed. Do. 1)1 

One Year Clurscaincluiinl C')rrespondencc {138 
CoIlrsea ..... :&26 

M. Ed. Course I '1 8 

• B. Sc. B.Ed (I-4th Year C')uuc) 
B.A., B. Ed. Do. 

688 

19f 

fOO 

OneYearCoQI'HIlncludinaCorreapondmce 366 

Pre University Certfikate Coune 74 

731 
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ReeommeauiatioDl 

The Committee find that no record is available for the pa.mphlets,. 
complimentary copies and other documents received in the library. 
This has been yet another unsatisfactory feature of the functioning 
of the library. It is no wonder that such materials are lost and the 
extent of such loss could not be precisely stated. The Committee-
trust that in future such books and documents as are worth preserv-
ing will be taken to the registers of the library in order to have an 
effectively control over their receipt and custody for the benefit of 
the working of the Council. 

[5. No. 31 (Para 2.71) of Appedix III to 86th Report} 

Action taken 

Pamphlets, documents etc., which are now being received free 
and which are worth preserving, are being accessioned according to 
accepted library practice. 

[~nistry of Education and Social Welfare (Department of Educa-
tion) O.M. No. F. 2-5173. Schools-4 Dated the 27th February, 1974J 

Recommendations 

The Committee need hardly add that material and pUblications 
which are not considered usefulfor being added to the library should 
he disposed of with the specific approval of an authority to be la·id' 
down and that periodical reports in that behalf should 1l1so be placed 
before the Council so that they are kept contemporaneously inform-
ed. 

[So No. 32 (Para. 2.72) of Appendix III to 86th Report] 

Action taken 

The Library Committee which is comprised of subject-experts 
and which represents different Departments of the National Institute 
of Education will screen the materials and materials that are found 
to be obsolete and unwanted are weeded out with the approval of 
Secretary, N.C.E.R.T. 

[Ministry of Education and Social Welfare (DepaJ;tment of Educa-
tion)OoMo No. F. 2-5173. Schoola-4 Dated the 27th February, 1974] 

ReeommenciatioDl 

Although the Council was to follow the rules and regulations 
prescribed by Government whic~. required phYSical verification of 
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'the stock of the library to be done every year, surprisingly no such 
verification was carried out. The explanation that it was not 
·done partly because of the inconvenience it would have 

. ,caused to the research workers using the library is hardly convinc-
ing as the resultant loss of thousanc\s of valuable books has obviously 
-caused grellter harm to the institution. The Committee hope that 
taking a lesson from this costly lapse the Council will ensure regular 
physical vf'rification of books in future. 

[So No. 33 (Para 2.73) of Appendix III to 86th Report] 

Action taken 
Noted. 
A year-round in-built procedure of physical verification of books 

which would not require the closure of the library for a long period 
-or interruption of librar~ service to its clientele is being developed. 
[Ministry of Education and Social Welfare (Department of Educa-
tion) O.M. No. F. 2-5/73. Schools-4 Dated the 27th February, 1974) 

Recommendations 
The Kesavan Committee which was constituted in June, 1970 to 

-recommend. measures for proper organisation and housing of the 
library hal' submitted its report in October, 1971. The Committee 
have been given to understand that the Executive Committee of the 
NCERT has accepted the report in principle. The Committee con-
sider there should be scarcely any strong ground for accepting a 
report of this nature in principle; acceptance should be only 
for purpose of implementation. They desire that action taken to 
implement the recommendations should be reported to them within 
six monthR. 

[So No. 35 (Para 2.75) of Appendix III to 86th Report.] 

Action taken 

The Executive Committee. of the NCERT considered at its meet-
ing held il1 March, 1972 the Kesa·van Committee's Report and the 
Minutes as approved are as follows:-

It was resolved that an Enquiry Officer should be appointed to 
examine the possibility of fixing the responsibility for the loss of 
books. Further action should be taken on receipt of a report from 
such an officer. As regards the library, it was resolved that immediate 
steps be taken to prepare Plans and Estimates for the first phase 
of the Library Buildings. It has further resolved that priority 
-consideration should be given for staffing the library, especially the 
immediate Ilppointment of a deputy librarian and a number of quali-
tied staff of the lower ca.tegories. For this purpose the Executive 
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Committee recommended that the data should be worked out on I!r. 
priority basis by the standing committee of the Executive Committee 
and requested the Vice-President to take action on receipt of the-
report of the said committee. 

There was a general discussion about equipment to be provided 
in the library like microfilm library photo copying machine, etc. It 
was recommended that details for the same may be worked out on 
the basis ·01 the discussion and put up for consideration of a subse-
quent meeting. From the above it will be observed that the Execu-
tive Committee considered the report in detail and took certain 
decisions as recorded. On the basis of the decisions taken by the 
Executive Committee then and in the meeting held in July, 1973 the 
following action has been taken: 

The Council has appointed one Reader as Head of the Library. 

The post of librarian will be advertised (the earlier offer was not 
accepted by a candidate). The post of Assistant Librarian has been 
temporarily filled. The posts of one Assistant, one L.D.C. two Jani-
tors and two Farashes have been filled. 

EstimateR for the building have been obtained from C.P.W.O. and 
are being eyamined. The plan of Microfilm Library will be ~ynchro
nised with the construction of the building. The photo copying -
equipment and micro-films will be acquired as soon as funds permit. 

[Ministry of Education and Social Welfare (Department of Educa-
tion) O.M. No. F. 2-5/73. Schools-4 Dated the 27th February, 1974): 



CHAPTER m 
RECOMMENDATIONSIOBSERVATIONS WHICH THE COMMIT~ 

TEE 00 NOT LIKE TO PURSUE IN THE LIGHT OF 
REPLIES RECEIVED FROM GOVERNMEl\TT 

Recommendation 

The Committee note that on the recommendation of .the two mem-
bers of the Commission for Scientific and Te~hnical Terminology, 
the Restarch Institute of Ancient Scientific Studies, New Delhi was 
approved as translating agency and was paid Rs. 32,604 in 1967-68 
for the transla.tion of five books allocated to it. The performance of 
the Institute was gone into by the Ministry in 1968 and a decision 
was taken that once the existing assignment s-iven to the Institute 
was completed "neither the Ministry of Education nor the Commis-
sion for Sc\entific and Technical Terminology should have anything 
to do with the institution in future." Accordingly, the Institute was 
a8ked to h.qnd over to the Commission the translated manuscripts 
of the threp. books completed by it and the allotment of remaining 
two books was cancelled. It is surprising that although the decision 
to terminate the assignment was taken as early as 1968, no effective 
steps were taken to recover Rs. 11,810 which remained outstanding 
against the Institute. A legal notice is stated to have been served 
on the Institute on 1st June, 1972 only after the presentation of the' 
Audit Repol t. 

[Serial No. 20 (Para 1.193) of Appendix III to 86th Report.] 

Adion Taken 

The grant of Rs. 32,6~1- was given to the Research Institute of 
Ancient Scientific Studies, New Delhi, in the financia.l year 1967-68 
for meeting the expenditure on translation into Hindi of the follow-
ing three university level titles: 

1. Comparative Economic System by Locke 

2. Economic Analysis by Boulding 

3. History of Philosophy by Thilby 

Two books, namely, Introduction to Logical Theory by StrawsoD' 
and Modern Elementary Logic by Stabbing were also aVotted to the" 

73 



74 
tnstitute but were withdrawn subsequently on finding the translation 
made of these two books as unsatisfactory; no grant whatsoever 
was given to the Institute for these two books. 

The decision taken in 1968 was not that the assignment with the 
Institute should be terminated straight way but tha.t once the current 
assignments allotted to the Institute had been completed, neither the 
Ministry nor the C.S.T.T. should have anything to do in future with 
the Institution. Since the last translated manuscript for which the 
grant had been given was received in March, 1969, winding up of 
relations with the Institute was possible only after this date in accord-
ance with Government orders. 

The Institute submitted accounts for the first time on 31st Octo-
ber, 1968. These accounts on scrutiny in the C.S.T.T. were found to 
be unacceptable and the Institute was asked on 3rd February, 1969 
to submit fresh and detailed accounts. The Institute thereupon sub-
mitted revised accounts but again without details. The Institute 
was then requested by letter on 21st November, 1969 to send the 
complete statement of expenditure of the entire amount spent. 
'Thereafter, reminders were issued by C.S.T.T. on 19th January, 1970, 
7th July, 1970 and 14th August, 1970. The Ministry also reminded 
the Institute on 2~nd September, 1970. The C.S.T.T. wrote to the 
Institute on 6th January, 1971 to deposit the unspent cash balance 
'lying with the Institute. The Institute was again asked by the 
C.S.T.T. to furnish the accounts and deposit the unspent bala,nee on 
23rd February, 1971, 28th March, 1971 and 18th June, 1971. In reply 
to the last letter, the Institute regretted its inability to submit the 
accounts earlier but promised to do so in July 1971. The Institute 
submitted final accounts in July 1971. These on examination were 
also found to contain certain defects, and the same were returned 
to the Institute on 22nd July, 1971, with directions to deposit the 
unspent balance, and also to remove the 'defects in the accounts. 
Again on 27th July, 1971 it was reiterated that the unspent balance 
should be deposited forthwith and proper accounts submitted failing 
which legal proceedings would be initiated against the Institution. 
In reply to this the Institute pointed out in its letter dated 2nd 
August, 1971 its difficulties in making payment of the unspent 
balance. However, on the removal of defects in the accounts receiv-
ed in July 1971, a utilization certificate for Rs. 20,782;27 was issued 
-determining the unspent balance recoverable as Rs.ll,811.73. In 
the meanwhile, steps for issuing a legal notice to the Institute were 
initiated, and a notice actually issued in consultation with the Mini-
:stry of Law on 1st June, 1972. 
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It will thus be seen that eftorts to obtain proper accounts ~om the 

Institute in respect of the grant re1eued to it continued unabated 
during the period up to the issue-·.of a Legal Notice on lit June, 1m, 
and that the Institute was repeatedly directed to depoIit the umpent 
baluwe lyinl with ito· The,unspeatblluee\of·BIi. .. ll,811.?3'hat..-e 
been reoovere4 by the Mim.tr,:·trom tba,IDAltute ami, the- aaoounta 
are now finally MttIed. 

[Ministry of Education ~~BoaYLi"'re (DepartmeDt of Educa-
tion) OM. No. F. 20-4173. LT Detecl the 19th November,. 1m] 

3559 L.8.--fJ 



CHAPTER IV 

RECOMMENDATIONS/OBSERVATIONS 'REPLIES TO WHICH 
HA Vi NOT ..BEEN ,ACCEPTED BYTHB, COMMITrEE AND 
WHICH REQUIRE REITERATION 

J I . d Beeem..enciation 

I' • \'Froin the 'foregoing it is clear that the scheme has ~t been im-
plemented properly and with any regard to time and expenditure. 
The Central Gazetteers Unit has woefully failed both in its work 
of finalising Central Volumes and in coordinating the work of the 
State Units. The unit, which is a temporary establishment set up 
to last for only five years, has perpetuated itself for over 15 years 
now and will certainly continue to be in existence for another few 
years. The expenditure incurred on this unit since its inception is 
about Rs. 23 lakhs. The Committee desire that the working of this 
unit should be thoroughly investigated with a view to identifying 
the deficiencies and fixing responsibility. 

[51. No.9 (para 1.94) of Appendix III to 86th Report]. 

Action Taken 

The matter has been thoroughly looked into. The delay in the 
implementation of the scheme rests on various factors such as inordi-
nate time taken by the contributors in submitting their drafts, de-
ferment of the publication of the gazetteers to incorporate census 
figures of 1961 which were available only in 1963-64, the' inability 
of the Government press to print the volume (who returned the 
manuscript after keeping it for over H years), delay in bnple-
editors, their frequent transfers, suspension of scheme particularly 
in U.P. on grounds of economy, delay in printing of drafts of the 
districts gazetteers in all State Governments presses etc. which have 
been explained in detail above. 
[Ministry of Education and Social Welfare (Department of Culture) 

D.O. No. PAlEd. (Gaz)173 dated 5-12-1973] 

Recommendation 

The Committee note that the Central Gazetteer Unit was also 
entrusted with the compilation of the publication of 'Who's Who of 
Indian Mar~s'. The Editor, Central Gazetteers Unit as also some 
editors in the State Units were paid a monthly honorarium of Rs. 300 
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each for the work done by them in connection with the preparation 
of 'Who's Who'. The Editor, Central Gazetteers Unit, has been get-
ting this honorarium since December 1969 when the scheme for com-
pilation of the pUblication was taken up. The Committee do not 
appreciate the idea of paying on a continuous basis a substantial 
amount in the form of honorarium. In the present case there does 
not seem to be any justification for payment of honoraria particular-
ly in view of the fact that the main work of the Central Gazetteers 
Unit has been done very leisurely. 

[Sl. No. 10 (Para l.95) of Appendix III to 86th Report] 

Action Taken 

The project 'Who's Who of Indian Martyrs' has been completed 
on August 31, 1973, when the third and last volume was published 
u per schedule. The honorarium to the Chi"f Editor has automa-
tically been stopped from August 31, 1973. In this connection, it 
may be mentioned that the honorarium for this a~ditional work was 
fixed on the recommendation of the Advisory Committee presided 
over by the then Minister of Mome Mairs and the Minister of ~du
cation and the Joint Secretary, Ministry of Home Affairs as mem-
bers. This was done with the concurrence of the Ministry of Fin· 
ance. This was clarifi~ by the Joint Secretary at the meeting of 
the Public Accounts Committee. He stated that 'Under the rules 
which are followed by us we do consider payment of honorarium 
to a full time officer when he is entrusted. with a work of onerous 
nature and of high quality and which requires much work outside 
his normal duty hours. For such ordinary type of work, normally 
no honorarium is sanctioned but when the work is of an onerous 
nature or it requires a certain effort in qualitative terms at a level 
which may be higher than that which we can expect in his normal 
duties, we do consider the question of payment of honorarium. This 
is the general policy. In this case also, these aspects were consider-
ed and a decision taken to consider the honorarium. He, however, 
mentioned in this case it is not attached to the post. It is a special 
item of work which was suddenly taken up in order to bring out 
'Who's Who' to commemorate the sacrifices made by martyrs. It 
has to be done within a specified period of time. It was also consi-
dered to be a very responsible item of work. Any omission of facts 
or facts wrongly given may have repercussions. Our judgement 
may be wrong, but did take into consideration the various factors 
we did think that the Editor at the top may take the responsibility 
that there is nothing wrong in a job of great responsibility. The 
[Ministry of Education and Social Welfare (Department of Culture) 

D.O. No. PAlEd. (Gaz)173 dated 5-12-1973] 
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Rec:elllmend.tion 

The Lakshmibai National College of Physical Education was the 
first of its kind to be started in the country. It is entirely financed 
by the Central Government. The Committee feels that because of its 
national character special efforts should have been made to attract 
student~ from all parts of the country. At present it appears that 
the students are largely from Madhya Pradesh State in which the 
College is located. This imbalance should be corrected. As res-
ponse from other State Governments inspmlsoring students is stat-
ed to be not encouraging, the Ministry of Education should take up 
the matter with the State Governments and offer such reasonable 
incentives and facilities as would induce students from other States 
tojQi.n this institution. 

[So No. 12 (Para 1.143) of Appendix III to 86th Report]. 

Action Taken 

In an effort to improve the intake of students at the College so 
as to ensure maximum utilisation of the facilities available, the 
Ministry of Education has been periodically bringing to the notice 
of the State Governments the facilities available at the College with 
the request that maximum number of students should be encourag· 
ed to join the College and a1s() offer incentives by way of scholar-
ships to those seeking admiasion. A copy each of two such letters 
No. F. 19-6/62-PEU dated 19-7-1962 and F. 17-3/64-PEU dated 
25-5-1964 is placed at Appendices I & II. 

2. With a view to further improving the position with regard to 
intake of students at the College, the Board of Govemors of the 
Society for the National Institutes of Physical Education and Sports 
has forwarded proposals including, inter-Glia reductions in the tUi-
tion fee, granting additional scholarships and full scholarships to 
women candidates. These proposals are under consideration. As 
soon, as Govt's. decision on these proposals is finalised, the Ministry 
of Education and Social Welfare propose to take up the matter 
again with the State Governments. 

3. With regard to the observation of the Public Accounts Com-.· 
mittee that the students at the College at present are largely from ; 
Madhya Pradesh, attention is invited to the Statement placed at 
Appendix. III showing Statewise break-up of admisSions at the 
College during 1969-'70 to 1973"74. From this statement it will be 
seen that the students at the College are from 21 States and Union 
Territories. Besides there are 9 foreign· students from 4 countries. 



79 

The percentage of students from Madhya Pradesh to the total stu-
dents admitted to the College works out as under:-

.. _-------
1969-70 10.4 
1970·71 9.7 
1971-72 18.2 
1972-73 20.4 
1973-74 8.3 

----------
It will also 'be seen that only in one out of the five years uncier 

study, viz. in 1971-72, a large number of students was from Madhya 
Pradesh. In 1972-73, Delhi and Ma~ya Pradesh had an equal share 
of 30 students each. The State-wise figures of admission appear to 
indicate that studerits are indeed attracted from all" parts ofthh 
country. 

(Ministry of Education and Social Welfare (Department of Educa .. 
tion letter No. G. 25015/1/73IYSI(S) dated 22-11-1973]. 

APPENDIX'!' 

Copy' of-the letter No. F. 19-,6/62-PEU Government of India, Mints.. 
try of Education, New Delhi, dated 19th July, 1962 addrened 
to the Education Secretaries, All State Governments and Union 
Territories, and copy forwarded for information to Shrl P. M. 
Joseph, Principal, Lakshmibai College of Physical" Education, 
Gwalior. 

SuBJECT:-AWARD OF SCHOLARSHIPS BY STATE GOVERN· 
MENTS TO ENCOURAGE STUDE)frS TO SEEK AD-
MISSION TO LAKSHMIBAI COLLEGE OF PHYSICAL 
EDUCATION, GWALIOR: SUGGESTION REGARDING. 

Sir, 

AP. you are aware, tbeLakshmibai College of Physical Eci.ucation 
at Gwalior was.establish~ by the Government of India in 1957. 
The College provides a three years' course leading to a degree in 
physical Education and is currently affiliated to the Vikram Univer-
sity. In view of the long felt demand for properly trained leaders 
in the field of Physical Education and Recreation and the absence 
of any institution awarding a degree in physical education in the 
States, it has been considered desirable both by Government of 
India and State Governments that students from various States 
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should seek admission in this College for obtaining a degree in phy-
sical education. 

2. During the last five years, students from alm~t every State 
in the country have studied at the Lakshmibai College of Physical 
Education and have passed out obtaining a degree in physical edu-
cation from the Vikram University. Although the expenses at this 
College are very low (i.e. Rs. 300/- only per annum all inclusive 
except clothes), some promising students still find it difficult to meet 
even that much expenditure. Consequently a great many promis-
Ing students from various States miss the opportunity to avail of the 
training facilities provided at this College. This is a loss not only 
to the State concerned but to the country as a whole. To overcome 
this diftlculty it is suggested that the Governments/Administrations 
of the StatesfUnion Territories may insititute a few scholarships of 
appropriate valUe for the benefit of the students who are selected for 
admission to this College from their States/Territories. 'lJUs will 
encourage/promising students to seek admission to this College and 
render immense service to their State/Territory after obtaining a 
degree in Physical Education. 

3. In this connection a copy of Government of Maharashtra Edu-
eation and Social Welfare Department, Resolution No. PHE 1080-C 
dated 17th May, 1962 is enclosed for your information. The Govern-
ment of Maharashtra has taken a step in the right direction by 
offering two scholarships of the value of Rs. 300/- per annum to the 
students selected from Maharashtra for admission to this College. 

4. It is, therefore, requested that you may kindly move yOUl" 
Government/Administration to institute a few scholarships for stu-
dents seeking admission from your StateJTerritory to the Lakshmi-
bai College of Physica~ Education, Gwalior. 

Yours faUthfully, 
Sd/-

K.R.RAMACHANDRAN 
Deputy SecretaTY' 
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APPENDIX 'II' 

No. F. 17-3/64-P.E. 4 
Government of India 
Ministry of Education 

New Delhi the ~ May, 1964. 

Shri R. L. Anand, 
Under Secretary to the Government of India.· : 

The Education Secretaries, 
All State Governments/Union Territories. 

SUBJI:CT:-NOMINATION/DEPUTATION OF SUITABLE CANDI-
DATES FOR TRAINING AT LAKSHMiBAI COLLEGE 
OF PHYSICAL EDUCATION, GWALIOR.: 

Sir, 
I am directed to invite your attention to this MinisWa lettera No. 

F. 19-2/63-PE. 4 dated 14th/18th February, 1963 and :F. 19-6!62-PEU 
dated 19-7-1962 on the subject cited above and to say that though the 
cooperation extended by a large number of State ~vernments by 
deputing their students for training at Lakshmibai College 01 Physi~ 
cal Education, Gwalior, is encouraging, it is felt that the facilities 
available at this National Institution are still not being fully utilised. 

It need hardly be reiterated that Lakshmibai College of Physical 
Education is one of the few institutions of its kind in our country 
where the Bachelor's and Master's Courses in P~.ical Education 
are offered with the help of well qualified staff and modem equip-
ment. Other facilities availahle such as play groundS and hostels 
are also of a high order. Further, because of the subsidy given to 
this College by the Government of India, the students are expected 
to pay a nominal fee of Rs. 300/- per annum which intludes expenses 
on their Board and Lodging. . 

In order that the facilities offered at the College should be ~ade 
full use of by all the StatesjUnion Territories, it is requested. that 
all possible efforts be made to induce maximum number of etudentSl 
to join the College so as to utilise the full admission capacity of the 
College of 100 students in the first year of B.P.E. Course. It wID be 
appreciated if the steps taken by your State GovernmentsfUnion 
Territ~y in this regard are intimated to this Ministry and names 
and particulars of the students desirous to join the College from 
StatefTerritory intimated to the Principal.r Lakshmibai College of 
Physical Education, Gwalior at your earliest and in any case not 
later than 30th June, 1964. 

Yours faithfully, 
Sd/-

R. L. ANAND 
Under Secretary. 



s- N
o.

 
sla

te
 

I 
A
a
d
b
n
~
 

2 
A

su
m

. 

3 
B

ib
ar

 ••
 

4 
D

el
hi

. 

S 
G

u;
ua

t. 

6 
H
i
m
l
h
c
a
1
~
 

! 
~!

 

1 
a.

.r,
.u

. 
8 

J&
:IC

.. 

9 
Kc

ra
JL

 
1

0
 

M
ad

hy
a 

Pn
ld

es
h. 

. 
I
I
 

M
aJ

a.
ab

tn
. 

12
 

M
ys

or
e.

 

13
 

M
an

ip
ur

. 

1
4

 
A

 &
: 

N
 I

i .
..

..
. 

A
P

P
E

N
D

11
C

 '
li

P
 

i.
A

is
aM

IB
A

t 
N

A
TI

O
N

A
L 

CO
u.B

oii
 O

F p
liri

ICA
L ~

UC
AT
IO
NJ
 c

iA
iA

L
IO

Il
 

4 
>. 

.
_

 

~
 ..

..
. .

t
~
i
N
u
.
,
o
j
.
"
"
"
'
;
'
~
-
.
"
"
 

B.
P.

l!.
 

M
-P

.B
. 

A
LA

. 
R

ll
tR

&
\T

IO
N

 
j'
 

19
69

-
19

70
-

19
7i

-
it7

.a-
19

79
-
I
~
 I'" 

1"
'1

-
19

7a
-

im
-1

96
9-

1
m

-
19

11
-

19
7a

-
19

73
-

10
 

71
 

72
 

73
 

74
 

10
 

71
 

72
 

13
 

7"
 

7'0
 

71
 

72
 

73
 

14
 

4 I 14
 a 1 

3 1 6 3 , 3 

I 
4 

2 I 
I 

1 
a6

 
61

 

2 .. 4 3 

3 4 a 

3 3 a 

1
4

 
10

 
$ 

3 
I 

7 
8 

19
 

30
 

13
 

2 

4 
s I 

2 

S 7 I 

4 7 3 I 

4 6 I 

2 
2 

I 
20 

3 
I 

1 20 

I 

3 

a 
I 

I a t a I 3 I 3 

I 1 3 

I 1 
3 

II
 

3 
1 3 

I 



IS
 

N
ap

Ja
nd

. 
:a 

16
 

O
ri

ls
a 

i 
Z 

3 
I 

I 
I 

17
 

hn
ja

b.
 

I 
:a 

4 
4 

Ia
 

:a 
I 

a 
I 

18
 

R
aj

as
th

an
. 

S 
3 

4 
6 

6 
3 

a 
%

 
I 

19
 

Tu
iW

-N
ad

u.
 

8 
10

 
9 

8 
8 

I 
3 

3 
a 

%
 

I 
I 

:ao
 

Td
pu

n. 
I 

I 
I 

I 

%1
 

U
tta

r 
Pr

ad
es

h.
 

I 
4 

I 
S 

S 
%

 
I 

%
a 

W
es

t 
B

en
pl

 .
 

3 
7 

7 
9 

I 

%3
 

Fo
re

ip
l 

St
ud

en
ts

 
Fi

ji 
I 

20 

A
dd

is
' A

ba
ba

. 
I 

M
8w

1th
u. 

I 
I 

3 
a 

C
ey

lo
n.

 
I 

T
O

T
A

L
 :

 
67

 
68

 
88

 
Ia

) 
14

4 
6 

14
 

I,
. 

18
 

19
 

7 
6 

13
 

Pe
rc

eQ
tq

e 
ad

m
is

si
on

 o
fs

tQ
de

nt
B

 fr
om

 M
.P

. 

19
69

-7
0 

10
·4

 
19

70
-7

1 
'·

7
 

t9
7I

-7
:&

 
18

·2
0 

19
72

-7
3 

30
·4

 
19

73
-7

4 
8·

3 
Sd

/. 
,
F
o
r
~
 

LM
sJ

IIf
ilN

Ji 
N

tII
io

II
al

 C
o

lk
g

u
/ ~
 

~
,
 G

rz
HI

liM
. 



CHAPTER V 

RECOMMENDATIONS/OBSERVATIONS IN RESPECT OF 
WHICH GOVERNMENT HAVE GIVEN INTERIM REPLIES 

Recommendation 

Incidentally the Committee find that out of 5000 copies of the 
publication 'Who's Who of Indian Martyrs' only 369 copies were sold 
apart from 329 copies distributed free. It appears that the sale price 
of Rs. 26 per copy of the pUblication was arbitrarily fixed without 
taking into account the total expenditure incurred on compilation 
and printing of the book. This aspect also needs to be looked into 
for laying down sound pricing policies for the future. (SI. No. 11 
(para 1.96) of Appendix III to 86th Report]. 

Action Taken 

The price of the volume was fixed with the concurrence of the 
Ministry of Finance. However, as directed by the Public Accounts 
Committee, steps are now being taken to lay down s6und pricing 
policy for the future. 

The figure of 369 obviously relate to volume II of Who's Who of 
Indian Martyrs which was published in May 1972. The sale figure 
refers to the position as it stood in July 1972. Now 441 copies have 
been sold out and order for the sale of 500 copies are pending. So 
the total number of the copies sold will be 941. Thus it is clear that 
the sale is picking. It will be appreciated that this is a reference 
work and the subject matter is of long term interest, the sale of 
the book' has, therefore. to be spread over to a number of years. Its 
demand will increase with the passage of time. 

[Ministry of Education and Social Welfare (Depal'tment of Culture) 
D.O. No. PAlEd. (Gaz)173 dated 5-12-1973] 

Recommendation 

The Committee feel concerned to find that the NCERT suffered 
a 10s8 of 13,665 books worth Rs. 1.72 1akhs representing about l/lOth 
of the total number of accessioned books in addition to loss of un-
accessioned material which could not be precisely ascertained. The 
loss of such a magnitude which discloses utter lack of . care and 
vigilance cannot be taken' lightly. An enquiry oftlcer is stated to 
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have been appointed to examine the possibility of fixing responsi-
bility for the loss. The Committee desire that the enquiry should 
be completed expeditiously and deterrent punishment given to the 
delinquents. The action taken in this regard may be reported to 
them. 

rS. No. 29 (Para 2.69) of Appendix III to 86th Report]. 

Action Taken 

A check-up of one of the lists of the books presumf"d to' have 
been lost 252 books, i.e., about 25 per cent of that list have been 
spotted out on the shelves. This has confirmed that belief that the 
figure of 13665 books stated to have been lost is not correct. An 
intensive physical verification has been undertaken which will be 
completed by March 1974 to ascertain the extent to which the books 
can be treated to have been really lost. Seven senior Librarians 
have been specially given this assignment. Action will be taken on 
the basis of the results of the proposed check-up. An enquiry 
officer is examining the possibility of fixing responsibility for the 
loss of books. 
[Ministry of Education and Social Welfare (Department of Educa-
tion) O.M. No. F. 2-5/73. Schools, 4. dated the 27th February, 1974J 

Reeommendatioa 

Although the Ministry have contended that there are no concrete 
facts on record which can indicate that books for which bills were 
not actually received in the library, they have promised that this 
possibility win be carefully eJtamined again. The Committee would 
like to know the result of the examination. 

[Serial No. 30 (Para 2.70) of Appendix III 86th Report.] 

Action Taken 

This check-up mentioned above will enable in proper apprecia-
tion of the position whether there were cases where Bills were 
passed without the books having been received. 

[Ministry of Education and Social Welfare (Department of Educa-
tion) O.M. No. F.~5/73-Schools. 4 dated the 21th February, 1974.] 

Recommendation 

It is indeed quite surprising to note that books allegedly found 
2.74: redundant or irrelevant to the working of the National Institute 
of Education were purchased on the recommendations of the Senior 
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Staff Members of various departments. The Committee desire that 
this aspect should be gone into carefully with a view to fixing res-
ponsibility for the waste of resources of the COWlcil. 

[Serial No. 34 (Para 2.74) of Appendix III to 86th Report.] 

Ad.ion raken 

The enquiry Officer appointed by the Council to look into the 
loss of books will examine this aspect also. 

[Ministry of Education and Social Welfare (Department of Educa-
tion) O.M. No. F.~5/73-Slchools. 4 dated the 27th February, 1974.] 

Recommendation 

The Committee had in their 29th Report (1964-65) expressed con-
cern that sale of books of the National Book Trust is not encourag-
ing. The position has not shown any improvement since then. Dur-
ing the peciod 1966-67 to 1969-70,68 titles' in' Hindi were brought 
out and 2,74,926 copies were printed of which 1,08,839 copies were 
lying unsold as on 31st December, 1971. Further, during the peri-od 
1961-1970 the Trust brought out 140 titles in other languages and 
2,77,535 copies were printed of which 1,89,443 copies were lying un-
sold as on 31st December, .1971. This clearly shows that either no 
further assessment was made of the. number of copies that, should 
be printed or the arrangements made for disposal were unsatisfac-
tory. In this connection it is of interest to note that during the year 
1970-71, 1,32,089 copies of 22 titles in Hindi and 5,81,253 copilis of 
144 titles in other languages were printed. The Committee further 
note that contracts have been executed with some eminent distri-
butors in the country language-wise. in respect of all the .titles pub-
lished obtaining a guarantee that they would take over the stock 
after a certain period. The progress made in 'the sale of stock 
through the distributors may be reported to the Committee in due 
course. The Committee hope that the printing of books in future 
will be regulated en the basis of past experienge consistent with 
the objective of promoting book mindedness among the people and 
educating them. A review of the working of the Trust with a view 
to assessing the extent of realisation of its objective is also called 
for at this stage. 

(Serial No. 36 (Para 3.8) of Appendix HI to 86th Report.] 



Action Taken 

A statement showing the progress made in the sale of books tJll 
31st March, 1973 is attached (Annexure). 

The recommendation of the Committee that the printing of books 
in future should be regulated on the basis of past experience con-
sistent with the objective of promoting book-mindedness among the 
people and educating them, has been brought to the notice of the 
National Book Trust, Who have been asked to keep the recommen-
dation in view in the printing of books in future.· 

The Government of India have appointed a Committee under the 
Chairmanship of Prof. Niharranjan Ray to review the working of 
the National Book Trust. The Committee has been asked to submit 
its report to Government by the end of February, 1974. Govern-
ment's comments on the recommendations will be· furnished soon 
after the report of the Review Committee becomes available and 
Government have taken a decision on the recommendations it may 
make. 
[Ministry of Education and Social Welfare (Department of Educa-

tion) U.O. No. F.I8-2/73-Bp....II. dated 27-12-1973.J 
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• 
BeeolllllleJldation 

As the publication and sale of books is a commercial activity, the 
Committee would suggest that the feasibility of preparing profonna 
accounts in the nature of profit and loss accounts and Balance Sheet 
for .,the Trust should be examined. 

[Serial No. 37 (Para' 3.9) of Appendix In to 86th Report.] 

Action raken 

This recommendation has also been referred to the Review Com-
mittee(one of whose members is an expert in accounts). 
[Ministry of Education and Social Welfare (Department of Educa-

tion) U.O. No. F.18-2/73-BF\-II dated 27-12-1973.] 

Nsw DELHI; 
March 26, 1974. 
Chait1"a 5, 1896 (S). 

JYOTIRMOY BOSU, 
ChaiTman., 

Public Accounts Committee., 
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